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MR. DEPUTY-SPEAKER: The question
st

“That the Bill further to amend the

Drugs and Cosmetics Act, 1940, as passed

by Rajya Sabha, be taken into considera-
tion.”

The metion was adopled,

MR. DEPUTY-SPEAKER : We now take
up clause-by-clause consideration of the Bill.
There are no amendments. So, [ put all the
clauses together to the vote of the House.

The question is:

“That clauses 2 to 5, clause 1, the
Enar ting Formula and the Title stand part
of the Bill",

The motion was adopled.

Clauses 2 lo 3, clause 1, the Enacting Formula
and the Litle wers added lo the Bul.

PROY. ID, P. CHATTOPADHYAYA : 1
beg tv move;
“That the Bill bc passed”
MR, DEPUTY SPEAKER: The question
is:
““That the Bill be passed””

The motion was adopted.

MR. DEPUTY-SPEAKER : Today, we
are in a happy position. We have disposed
of all the business before the next item, before
time. Sincc Mr. Atal Bihari Vajpayee, the
mover of the Motion is here and the Minister
is also here, we can take up that item,

13.22 hrs.

MOTION RE: STATEMENT ON SUICIDE
BY DR. V. H. SHAH, A SCIENTIST QF
IARI, NEW DELHI

oft sz fagrdt woddt (wferae) ¢
JUTSAE WEIT, & T F@T § i
“fF g gt W §iT SgEEm
geqr, Af faeelt & oF dwifaw
o Fle QFe WY FIA HIH-
gar & ar ¥ gfy @R grw
9 wf, 1972 ® WA TH 9T
W g awaer 9T faum s

t %
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Tarene wgned, #f AN ¥ oo
qFISq § $To WE T ATH-FEAT 93 TF
s¥e fFar § | gf SR &7 OF TRT
AT & ATAT qUCE I¥ 94 I UG &
wfy wf aro gwaw # faar v ar,
Wq o ATATH 7 ATCH-gCAT HT 4T | 39
awy g 7 0 qifew &1 IR S ow
dmfas &Y sew-gear 97 wWIEw wATar
a7 | I FHIAT FT A1 AT AT W | 0%
I 4T 7971 T A1 F gfaar agw 1§
faam ¥ wysw it 3wzt o3 g ) afw
NI FTE | I F qwrT wAr qqer |
gfw dfrt & it afcads gar 1 ag a7
agar | afp dmfast # srew-gear
AT TG 22 | ATE AT AR qW oI
fee wgt @w & g § g7 W 9%
faae &7 W € 5 gart qw aard
Afwar dsrfa qeg &1 ety 9% &
fau «f faaw gt 21

15.24 hrs.

[Sury K, N. TiwARI in the Chair].

gl AT FT qY & aOX CF AT
g oY 1 arw @1y qfow faeer, 9w
are & qfearaeass 17 ¥ ofads frg
Ty, wfaw & @ avg 1§ Avwam
dwifr® qTHT A 9T A §H, TRET UF-
qm ¥ fU §19 ¥ FEw 9T Y, TWH
art ¥ waq #1 fazam & agf far man)

o WE T HA-ZAT F 989 A
& ATH-ZATE g€ | AT F A Fegd
werey: § ufede fas wfee &
&9 § F FT I TTo THo TH AT
28 g, 1970 ®T SATH-ZAT HTh W
gfaar & s 1% | 7 oF &ifaaT anftw
¥, ¥fpw oa% fag o oF gftae safe
fasT fa mar 1 FTAREET § FAEY ATEHA-
gar & gurae g At feeer Ad
q91 | Aew-gAr ¥ qd I F A
oy faar, gg fr qar a@ § | e
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[ srzer fagrdy wraiddt]
ITE ATe-gAT F ATAE W oWrE o
i gk |

W TFT T T ARH-TAT Ao
qeéqret § &Y, ot gfeaw WD
g # AT F1 A S F )
g Fgr war v ag fadel W fwnew
&1 3z Ak FTHWA, WIT ITH 419
Ty AgY gAT | 9% Wg & ALqTE FoA
# &0 AW ¥ ) Qar wy ovan ¢ fF oAt
W—ygw a=i 1 qAFT FA=AT Gl
o qmiATY & ATA FAIT FAT AT
2N qTAI AT F Y ) wTAA HTOAH
a4 g€ | ST W@ 9T qE A9 A g
qgrar A |

2to fadvz Wz & i afcfeafal &
arg-gem &1, ¥ afcfeafqat afy avew
& ooy areAT q37 gagfaEew & 39
af F1 uF towam dwnfas, faadk 9§
gAY &, & BT g a=v §, o faAwy W
favar srea wT gwr g, foawr fadai &
w17 737 & fagyor faw @ &, 3w w
aren-geat & foy faaar grar &, v awm
wifen f& g9 vt ofefeafrat oFf, 39
et snqeqrd Y, faegiy et ar W
urew-gear & fam faaar Frar

ag #gAr u=a gon fw weEiv gafay
aren-geat &1 % 3 SeaT T q@mr
AT | g FEAT W IAF AT AT FETA
Afr g ¥ 7% FAT H swe aAr @t
& ¥t afq FT & 9, o T A
HRA-ZAT T AT T H9A1T | forg A
¥ IFE seR-gr ®, IF oqa &
IR o TATHANGT & 19 AT 9%
foar, a7 wafre afcss & frar mar
9T | A WISAT F NAIE A4Y &, qway
# faswor g 1w & AT 77 07 WM
X At f, O § @ w AOF A qrar
§ | IR qeg w1 haar w1 feay ar s
wg sfow o7 frr @ ¥ 1 9N Wy
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#It has become impossible for me to
bear the happenings around me in the
Pu!-”
gumfr wEEw, ¥ wedl ¥ e AT
¥ &, T amg ¥ feadr v fgd
gl e

o W A AT Fgr:

“It is too much of a struggle to get

*  a better upportunity.”

gfaar o sre # wdmia sredr
¥ faeg sgmr afvamax gega Q@
gn To a1y ¥ foram :

“I think, the time has come again
that a scientist will have to sacrifice his

life in disgust so that other scivntists may
get proper treatment,”

g qarafa & fag smeR-gaar
a2 |, & & A7 ag o= g g ¥« )
ag wfest & ofr 4& 7 7 ) ag O ¥aq
T Aehe AT q, oGy AT, WA
sgggre foad wfn fasfas &1 9%,
fagw Alogrr dmifas  swar #afaw
e & for gafea wE sy & faniow &
Wi gAw w1 gyl @ as, dar
sagr fagd dwfs awafeafs w1
a% | ¥ Qar sav sro @i Ay A
fReT | AT XqET AT AoaA Fwilas)
w1 agf fae wWr g

gumafy o1, o AW A IRA-gET
g A 1 AT gR wAT FE FIR w7
sar #37 & fag, = Wy &7 gwar w7
g1 ag 3w § gt wrf i g
o WE FTEAT ¥ AT # oy £y
Fzat ¥ 44 wyr foar o gwan, ey &Y
gar Ag & o1 Fsar | dfew IAw
ZATU O sqfen A1, OF sqqeqr 41, ¥
qfcfeqfaat ff fad aro mg 10 &W
& fou woge @, Y& ofcfeafr faad
AT vET 41 6 9% g Fg Ad
R WY I g e A
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foar o g g www ¥ fasg
w¥ | dmfasi &1 awE faaw & fag
g et frar | wwrr S ofr
QA F anr Ay fFoswar gea )
o UE FAT 72 & 577 § afq g
T

arafs oY, sTesT o g e
gq3 ¥ o mxo e Ao H F H
s %= @ o, frgfesai & s, 9-
qia, wrE-adirare F1 AeERA g
1T dag & wwg 77 9@ Hovmonrdo
#ree # wmifafy A st 537 F fag
uF FHET q4 41 g7 1% & Ffy doqEr
¥ wm %7 ary darfrwl ¥ ag Fwrar
f& &0 gao wtfo ARe ¥ WY wAmEr
®UF AT JT8o Hlo o HWo &'
qr€o Yo Mo ATTo &Y WI FiF FHAT
wTfgm | IFET /T w7 FFgAT A fraw
AT | AT IT AGT IR0 A4 GA AT
AT qr M A F ATRIR Fqq FY
&7 Y qT AR AT

1966 # sirfo dro Mo HILo &
gaieT fpnr marar famsr sg@m 9w
sfagi &1 gr w71 ar Faag g o
IgEuTa qifer & 1 g9 whi frard
T -

Delayed and wrong sclection of acientists
by the UPSC.
Low and several scales of pay.

Frequent changes in lines of rescarch
work of scientists in quest of promotion to
higher posts.

Inordinate delays caused by burcaucratic
proccdures and red-tape.

qgd gfy dwifrs} &1 797 o o
uge #le & g0 AT 47 1 AX T ITHT
fiear aar ik go Yo q@e o Tad
% gad gear AdY &1 FAA wfmf
ug wT A FT aad, gan A fadvadi
w1 veure foar on el § ) wafad
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T F1owm wifgw ooy ddwe
FAET & 3% &Y fear @ 1 Qv A
ag wifgn av fr gud feafr gawar
AfFT A ag aarar  fr feafyy fardy
trgar A af g @ Smd q o
SATET WTaw aifad g% | gAET & F-
&Y Mo Wo Ao Ao, FIATA T
Tde Flo #ITo &0, ITEAIANT &1
o o AT Mo, T T FWIT &
frawor & @ fawa & arfodie mo 170
F ity w7 & 0 | Freg g% Fad dae
& %1€ F197 7gf aAra q°r ) A QA
& g dmrfawid v o wf, A
fafirr deaeit & #@d &< ary wd-
Tifeat &1 oo7 faare wfz 773 £t gz
& w§Agt ar fo FAATd dweAt a
qaal &t 7€ fF 37 o #ro To T
A TAT § A4 Sy A I Fawre faar
Fiamr L & awEA # gwd g frogw
gwg § AA% § A0 #01 AL qAmEn
wat, At ot vl o wa w49
TEr ot g ?

qu fAaga g fs fam st § @
dza frar mar ar ag odew fawa
AT | 9d § gATsT gar § ag faead
ar @ & fFoarfo d@le o AT UF
grares = ward fomd gi #§ af fam
Fret &1 Fraarar € 1 fAgfedi & qeaeE
&1 Ay doifasi &1 ST @y
arig aeie e § 1 # g faare ®
ara A0 g JTEAT 97

SHRI N, SREEKANTAN NAIR (Quilon) :
I risc on a puint of order under Rule 353, He
first referred to murder and then he has come
to favouritism and ncpotism. I will read out
Rule 353 for the benefit of the other Members,
who do not have it. This is 1etarding Pro-
cedure regarding allegation against a person.
It says:

“No allegation of a defamatory or
incriminatory nature shall be made by a
member against any person unless the
member has given previous intimation te
the Speaker and also to the Minister con-
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[Shri N Sreckantan Nauir]
cerned sothat the Mimster may be able
to make an investigation into  the matter
for the purpose of a reply’

¢ Provided that the Speaker may at
any time piolubit any member from mak-
ing any such allegation if he 18 of opumon
that such allegition 18 derogatory to the
digmty of the house or that mo public
mterest g5 saaved by making such  le-
gation ’

He 15 a very scmor Member of the House
1 did not want to wtervene atall I hadto
mtervene only when he stanted  ontening  into
dangerous ground [his organsatisn 18 an
orgamsation of scntists lhe mumbers of
thesc vigunsati s have  iuteinational repu-
titwn Lhey have done yeoman sirvice lo the
country by bunging in the grein revolution
and the Govurnment owes 1 debit to them

SHRI AIAI BIHARI V\JPAYHI
15 ne pont of ordar, 1refuse to yield

SHRI N SRICLKANIAN NAIR It
the Chaunr whe has to give the ruling

MR GHAIRMAN 1am giving

SHRI ATAL BIHARI VAJPAYLL I
also know about green 1evolution

This

SHRI N SREIRANIAN NAIR My
submmuon 13 no spr aker should be allowed to
pount out any allegation against any officer or
sceentist wpeaally whon an wquiry  has heen
erdend by the Government

MR (HAIRMAN He
any oflwer

SHRI AIAL BILIAR] VAJPAYTE.
Names cannct be avoided ( eitain names are
mentioned by the hon Mimster  lumself 1
iy stateient We hone to discuss certan
matiers iow ¢in you avoid names ?

has not named

MR CHAIRMAN Thure 1sno  powt
of order because he has not mentioned any
names He has not named anybody

SHRI N SREEKRANIAN NAIR The
dignity of the House has also to be  protected
by you That 1s all T have submtted

MR CHAIRMAN Iheit 1 no point of
order as yet

SHRI PILOO MODY (Godha) Ihe
point of order has been overruled
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SHRIN SREEKANIAN NAIR, It will
come up at the appropnate time

it srzw fagrdt wraddy . el off,
7z wad o wft o & aweey o7 wai
T T & Fiw el & awveq ¥ erd
gg Ty A § g A T AR H
afaw g A forl a1 371 Sre Ad
farar s

aafr W@ ATIY ZARY TSNS
auer & 1 gwx g A& v & fe oo
dror fafreer arsg & Rz FEar
To Wz &H Ty A ¥ INAT SeAd AGY
g 1 A% ot e ? fr fvea oo @,
T fas gy ar GFav § 1 oy aF
& oy W€ arw A a@y v an, faw
9T I amfa A ) a9 w9
aFy §

sft stzw fagrdy awdat  sneaw
gd ¥ ¥ fr o faae = & form &2
qT 97T 2T 91, A anar § fF e

SHRIK MANOH AR AN (Madras North)

Kindly ask Shri Atal Bihair Vajpayee not to
lose histemper

THL MINISTLR OF STATE IN THF

MINISTRY Ol AGRIGULTURI  (SHRI
ANNASAHFB P SHINDL) I do not think
that he should get up-set

SHRI K MANOHARAN Let Shn Atal
Bihau Vajpayce be calm

otz fagrt ol  z@ carge
ATE T FT K1 ATTX AT 31

gAmf W catgE 9w amEe
WA A AW I Y, WA, GAAT
qEaT & 1

ot yzw fagrdt woddR . gaT HF
%i’;ﬁammmﬂmﬁﬁ
|

% frawa v wrar e o ¥ ga-
WS gty ow ¥ ¥ Paerad ar Y §
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fr frgfenal #, a<fenal &, 3% i &
fad dwfel & w7 & sfaafegad
e o W § ) wo WY Xy FfAw
% ¥ ¢¥ A ¥T sz Ieorw oy 3%
I ¥ W B IFA FIAT ATEAT g~

“Whenever it suitssomeone, seniority
counts in the same line; at other times,
seniority, contributions, basic qualifications,
capacity to inspire intelligent young scien-
tists etc. are completely ignored, for
example, the appointment of Dr. De as
head of the division of agronomy, sclection
of Dr. Prasad as Professor of Agronomy,
men with qualifications in plant physio-
logy and soil scienece. .

7 @ gy § g8 Al ge
A T wae frar & 1T g@ WA omA-
w1 faelt & 97 smare T & @ am
gvar § & Mo AE A Ay ox H A
FfgeT Famar §, 9% fAwrare 48 ara
ST FFAT | SETETOr & fAd qg A FEr
ar @ § v ere @ oF fagy coe-da=-
faez & o7 o qunh A w0 o
afl T F T v @UE A WA
HEIAT IYFT GO FT FEA 1 o ¥
T UIFIF TeATEAE fHar 7qr 1 To AE
7 99 sfew o & g9 99 S IIATR
fr ot wfa7 & Fat-qat dxai & ¥ o7
Tga § UIEF weATede 59 §, faawy
gy § qEeTd gaTEeRe @ g ) fow
safis § dvmar adr §, Afe fod anr
AT qq fFar a8, IUA TGN qEATH
gaargedz fFar sar &1 ag @ oAl
g FIW FAT Y, WA T w47 §,
TUF q1T IF 97 7 IFAT AFFTT AN
wrar § o YT I Afys avw §, I
FFT A IT 9% 9T fagwd w< far
ST |

qY w9 s F7 ga< A g fE
qegrE qaTredT S0 W sl W g ?
Sa% fraw et § 7 war 9g ¥ af-
wrPet o gy faar armr ?
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& afqerfal u s1& av 997 et
O TR gy adl § ) 9 9% A
AT ATEy §, § S o wgwe af
g ot 9% qAA qAree fafa
FETARN &, T 378 Mragua afi g1
¥ wrag § sl faama & g ¥ o
Irafenai seada § ) e ¥ wger &,
nfeaat fr 7 a5y § TR afear
& T arer gg waw a9 Afey %
T AT P )

frmr s 9% qRaTs weaTEE R
S § ? TTo WE AT AT FIF o §
FY AT HY IGEAT TAT, FTAT IANT FrAAT
et v ? wT g A g 5o
ARMTT AT o WM FT IYAT F@
Blo & ¥ 9240 A1 TATATHT FT §T qT74r
4T, fAT 978 NHET w1 77 & faar wan)
g7 gz & A arf nzafeaiz ad) Gy
AT | To T F AT F 7 ) wEy wvav
7 ¥¥ T AT -3 ;Mo ©E ATET
™A, AI;o W F A FIH FA
AT QF @ G qr-Fo fro T, A
To AT & AI@H 9 FT W4T,
FAere ¥ A ovA oA A ferar ol
g% dfqg 97, IHF qIW I AT
geargT 7 f&¥ | 97 7o WMA Hw 7T
AqTX A IE A AT g, F1AT TrFE|
# war g g€ | gF F@T AF FATAT AT
¢ 1o g & (A7 AW FT I
FIAT AV HAL T I7G FLAT ¥ 770
qr | gfy ag AT a7  ar A% eI
iy & 1 o e dmifas & ATq %A
ar@ﬁawtfmmqﬁﬂt?

g9 & faar # w1 yarg A A
am A g1 39 A1 w7 A TAw g
AT ATAT | WA AGET ¥ FE E—TOT
gar & g == &1 Sw W go-w@
fadwma FRE FT TFH AT A FT AHAT
qT, S Mo TE 1 ITYH FAWT 74T,
Afer aF NHIT FT g FAT QY
TR WE A gAAT F Mo TG N
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[ sew fagrdy araddt]

qg1 AW AT | AfeT g9 gRea ¥
oF ara a5 fafex v vf & 1 T WA
% wfearzat gz ng o7 foar a1 faget
@ @dw gk 1ag vm  frew A
T JEIT 43 TG, @i LMo I
#ft 4 &I IFF gTa To wifear W A |
o A7 HT I AF 9L 25 FATL T F7
qwETTe famn, @t sur o Y@ & far
=ro yAR At {67 & quewa Fray 1wy
FMT T FET AZY 2 A THAT ®@EA fFar
s P T o WY govdre
o T HI FT 95 q7 43097 AT 9T, AFT
Mo X 37 fydgmsr +08 H 43X, |
RAFT Mo ATE FT A€ F7T 70 GO |
afe AFATH g7 waar dar gf @ e
% A ey ferramm E-drzA W
HE=d F RIS A AT 2

7 saffdt ® oamoRr AA A SrAr
WIZAT—7 a7aear FY AT T TEY g-AZ
a7 atc fagfem w1 qadar d fa
frmit ms are ot for orfer o fags
AR B, FA AT AT A3 AT
YT T A A A | WY AT
¥ g TN gEed ¥ At 2-d IAM
IFT TIAT ARAT g~

* My Mimstry would bike to  express
its utmost concain over this tragedy and
1 wish o convey the asmuance that
thorough  study of 1ts implications will be

made 1n order fo «volve a better system of
1ecruttiuent, tules and wotking proceduies ™

T wE i WA & fF s oy
sqaEqr §, a4 qargaTE a4 &, oA
aftgds g avAr W gw qgght &
fad ox dmfrs 1 7 31 A ATAY-
Far 91 ? FqT 47 WIAST qgw o A
I3 91, 7g1 FAAT a9, AshefEw
TE @ AT A aox wfy T @y
SUTT AW WARATE AAA AN )
§ 1w Wy ¥ s W e
frar §-
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“The system inevitably provides
frequent occasions for disappointments
leading to frustration,”

“ofifer z games " & ot ATw ¥ Ny
wE

Fu fdga Efmere agd s
97 ¥ & dmfasr & T w5 77
fargraa ¥ & fr 97wy Rar gl &, IY
facga frar Tar g1 & AT T 0w
AT FT IZA FIAT ATEAT § |

“Dr Mahapatra, myself, Dr. Dastanc,
Dr Bharadwa), Dr Sadapal, Dr. Pandey,
etc are strugghng hard aganst heavy
onslaught, mentally as well as  admimistra-
twvely, as they aie supporting mediocre
and pseudo agionomusts at the expense of
telligent agronomusts

a7 ard WYL oAfth ¥4 AT AN &
fg a8 o asar &) fa? s ot
FT AT 779 77 GgA7 ®7 faar &, .
FrAT Fr NN AT AqATT TT AT H
AT AT KT ATET F7T AT § 99N
grer A wfeady wr a7 R
& T a1 A% R ¥ W EAr § Ang
T, TATHIE AT AT & ) ET AT
Y edrrar & gradta s @ ot ag
g FT Bn fF wiger ¥ gw awg
F FIvE a8 g e

qarafa &Y, qTgeE oTE HTET A WY
qaq w41 741 § IAE e fag)

st warafa - gawr frerer faar &4

ot wzw fagrdt amddt : & e
FAT AFAT § 2o N oy gfea wifea gf
% 9% ©F WgIA  SIAfew § | AT T wE
W 9TFT IHH WIEA KT FH TH ATHAT
T ATRAT | TN AW 9IA FA I 9AY
¥, ATA 9ITET HY =AY & fad dure
3| 9R¥ W R ¥ AT g oF Sfa
T q, AT FAR AAA  GATU A AT
fRgta o ¥ fgdncd ) swgfa
wifer & fom o <t & gy faan @,
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oz dmfrs &, Sffax g, fad v
¥y g, fre &Y, feam & ove a% T
€, A, 9w W AT W A
gt ¥ g FHAd g, 3 & Y
FUFAT BT AUV 1R, o9 aEr A qfw-
araq far ar wnfae 1 e & Aeey
oy ¥ 3 fe fame §1 IO arow
FA & g g7 o AT T 0L T
AT FY AR H ¥ & fag dare A
§ 1 afz gfta wf=r w1 57 g5 faeT o
a¥ gud W eafE A o1 A w7
ar gfer wfs & ara =g 2 g
AYT 77 ardY & AW & Arg A A g
g aaAnfy § safsq quT w7 qFAT
% fam & a1 fame AY Soad &
AT 9T I FEAT § | vaw oF sufe
a1 fafg gaar afads 7 £ awdt )

T® ad ® W w9 gET g fw
g gt g dmifwt &1 g7 9 adwr
a7 mar & fr & & |t F & a7 e
IJEFT AT F7F & wr g S &
qrg 5§ IarEwwr § Faad ¥ ¥ I
feqg g afss ag ¥ Qar = fr 99
eraf F gsard Ay wy afi 9,
femmd & | g7 faa & sy Pra aar
W S qaTT 9T AR af
afer saw guda # *1€ dwifas asq
T8 g ) AT aeA H TR AT AW
fFy gy atad 4 U MAgw g fe
Y sqgeyr A1 Arfee 5 feedt AT arg-
HYTH BT GEAIHT S FT TAT G T )
dwifas @19 §q & T3 & I, SUFOA-
it g7 sedr wfarear w1 fARE &
TITT IFFT gearea suA & fa¥ darc

g

gwofa o, w1y firae § 019 9
¥ oaw xan fear or @ & B Q&
TREETY AAT AAE A G N A g ¥
aaty qifezs & 1 o AR amE ® fed
fres gearf oftw N awd WA

Sicdeide by
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R FIA B ATAEHAT &Y AGY & | "
TENT T &7 F4 ST qFd7 §, aTC 7w
e ey w1 freaw aff 2w
aa61 4t @ f6 sEwr @ s R
T AT AR Ay § @ fE a7y
Y AT ey A FewAr w7 gwd @ fe
WERL FTIET AT FHAT AT qA@ AT
affs qrz & a1 s 5 waEr ¥ foe
got i srdfae fEar mar ar & gor A
gidufrdes §fr 7z a3 4% i
T ?

qq FAq wAT aF o A B,
oA ¥ Mg oer B fF ue
gl @arT g3 fawer war § s
Afsa®r & srarfag @ARr 64 ¥ wfew
A& AT g A a® W & ¥yAw
gt on fosdfyaw & ag wer T
fF .

“The potein content of wheat has
thus been made merely comparable to the
protein content of milk with regard to
rysine content.”

freg At & e@Rmaw ¥ v afle
TrqadE 3T A 3@ A w7 ST A
frar | & 3§ Wt 337 FLAT ATAT E ¢

“The analyss do not corroborate
the results obtained in India and in no
case was there a significant diffeienee
between the normal varieties and the
mutations,”

Hq FF AT @I E 59T Y gw
feen gracad A qard ar @ § i
gy @, 9t 95 § wsa g, o fagsdt
gt 1 frmy o 79T MY & oF
twfar ¥ 38 92 qhwor frar @y gar
T AR sATee rArdt g e &) 9y
i oy frra ar & @ Afea oy
as € fagelt & g v FY wHIC A
forar

oA & wr} F oAy oF avar fsay @
& wg o o § 6 s Qo AT
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[#fr e fagrdy avodht]
wro ¥ o Uar wrwrw fasfaa frar §
fred us gRUT ¥ 15 fiea ) smig
80 figgzer arorer dar frgr o gwar ¢
¥ gg Tar A9 g7 s FfT wAEg
¥ A 1 gfee war g ?

gt s&re gg @ avar fear qan
fr oF G ¥ 15,000 o FT HTREAT
oo &1 @ Af TR v @
mare gy A P EF tFaEs
15,000 %o & JrREAT & TAA § IAH
W71 @19 79 FT FW FAr A
¥ F7F At A gF qwraw R g OFd
Foaad garcge ¥ SAET * qrAgAr
af &t away Aafsw 15,000 Fo T
qrar fear AT A T AA ST @sA
frar mar g ot gy gfe Y
) T & g dmfas s § G
AT 1 &, SR IrFATE A @

gaafa wPew ;. UF UFE F
6,000 g0 % arazdt oft aff et &1

st wew fagrQt wrodadt @ Aif age
mitfer e & 9% G2 A AT ww
srr s yfafwmard fears #i€ gad
wE &Y A1 g o 79 AT

war e § fF oro g & oY 9ad
Ay i FEE AR ATEA AL
frar srasar & & fee gga war
HIgar § -

“A lot of un-scientific data are col-
lected and passed on to you to fit in your
liue of thinking. For example, in relay-
cropping very large-sized seed potato was
used to show high yields. Who will know,
brsides some persons in agronomy, that it
is highly uneconomical to grow ? Why s
it that somuch publicized Baisakhi Moong
did not prove succesfful in national de.
monstration ? Why isit that so much
praised work with slow-release N-fert or
Nitrification inhibitors did not find experi-
mental validity anywhere else in the coun.
wli-
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Ygagty fiT” ¥ wew s
quaa fag & Y gw 9T feoroft WY §
frgg o m awa fed o § e
A wiw F 0 g swaeqr @ &
g g # gard dand gt
4|

garafe oft, Ao Hto To Ho F
T F 10 F97 FATART 57 & g
adr &, FHwfat &1 g & oy
anag a7 g g fF amo #o o
Mo T TAET 1 §, ITOT AT ¥T
2? w1 oag owE g g, ot ag
g AE &, 9T 9 T FT CF
g P ow g A H wgronan
f& ag samam atdh @, fawst g W
TEgr oar § 5 a® AIFIT T U
fomr &, AT S =T AR & @7
TN IO A aw ¥ MA@
teft arg FE F AF ot @) wfeaf
7ERT A UST AT H % fr ag 0w
dame S ) afFw Ru e g
& gz a1 1€ & oo a7 w0 AL S
w7 oS oW uwF AT & adr Ay
A0 qr Iq &7 guA F4) frar g ?
we 37 16 gare wdarfa) w0 § A
fafier deart § s Fx @ &1 99F
wiger & qiX # W fofg AT anfegg

16 hrs.

qamafe wgia, To arg W Hrewgear
¥ @ & WHE FY WHAYT A97 § AT gH
gafamx 737 & fag faaw AT s R
wafy 98 smaws & i oF svaTfanTe
e @iw SRE qArE Wi A 9w
A& # uF dmw AR deR ¥
wzex Y SaH arfs fisg g 1 erL
#o q¥o o FTTo ¥ AW Haw &
gTer §7 5 §, @ & guwy ¥ yaqd
g fr ol it ot g7 R e o oty
¥ doxr gzedl W mifrw wQ §
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AT W § | AT FIET Fg gAfAr
frar 3 1 gu wfar =0 e gfw i
A{eq €9 faamg ¥ A w9 @ gy
& &, afew o @ wifgu—ariw gl
wrfgy ar afFT A, EFTIL §RIRTE
oy off ate e A A @ gud wdfam
foadft dend § S % WY 1 I AT AN
A @i g TRy, o dwifas FA ®
¢ wae foreg areafarsar & s o< e
7@} foar v asar | s aF faa safewal
¥ amq faglhedl #, swieea & s &
FTOT AAA A §, I W qiT v
FifgT | 8 FIT FT LT FaOw At Wi
fr ow Prey dwifas  *Y sewgear A&
AT gy, 7 FrA AT w1 Ay
A 9T §AAT AG TEW | ZW FA B
fasrags @ §1 §W @97 AIFIAT BT
o fader 9 ¥ § A @ A e
@ & e 9@ gwATA ¥ SR
FAN-FAT B HAGL A ¥ 9FF, IA®
g ATEAT F1 AR TG F IF,
& gx ey AtwamEt w faRw oy ¥ A
OF aFq | Ju AT g fF 210 ag
ARALAT FT AWAT FYE IA T AIAAT
agi §1 g0 a9 T weaR § &% §, ag
|ww7, W% dEw, wra A g dw
W gfran aon dmfel & arg dar
Agry W § | 98 AnAgedr afaw
areAgeat gt wWifgm AR fwx Fear
dmfAs & oW 9T 77 & Araq @l
arr =tfgr  affva ag za @ 9T fnix
swar § & qeETT 89T 37 SSET &)
o JTF, e AT AT o qregrdf
®Y gearal # gaar ¥ oF FI AT
ok &) g & gfaw g aifge afes
w# fag gz smawas § O g e
ot FT F IR T B GTHA 14T
arg | qa¥ #r frwgpE &1 gwa adf
§ 1 & fody dwrfas d Y aff @ &
w dwfasi MY @Y & waer as A
gAY 39% AR av ad 2@ & A
qYy o Wg W gar gdd @A aw
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gt gray ary § fed a3 T o v
arn & fr vy @ 1972 % wrew 7 faw
ag ¥ 1 g7 fawa ol Emrenely & o
# oy § A dwifas deanel & s
i an ¥ adf w91 KX | A AT
I A Iz qNY, B NTAIAAT Hr
faewry aff &€ 9, gw dmfel &
BN HAY T AT A & FHA |

Fu friga ¢ fF a7 ¥@ fawg g%
faare & ofT 7ot w@aw 9s9 @Oy
are &1 s & faay g7 w7 Gaw g

% A1 ufasy § g& 9T A7 924G &
as |

warafa wgved s Ao W oag
AT A g8 §, 9% AT & wEREgR
g g do 1 a1Tqo 2 | T gAWT A
AT AET & 7

ot srze fagrdt aroldeft : § 40 2 oY
Jar AT TR

*That for the original motion, the following
be substituted, namely ; —

“This House, having considered the
statenient laid on the Table by the Minis
ter of Agriculture on the 9th May, 1972
regarding suicide by Dr. V. H. Shah, a
scientist ol the Indian  Agricultural
Research Institute, New Delhi, directs
the Governmient to appoint a Committee
of Scientists and Members of Parliament
to enquire into the entire working of the
Indian Agricultural Rescarch Institute
and the Indian Gouncil of Agricultural
Research with special reference to the
rules and procedures of recruitment, pro-
motion and service conditions of scientists
anil other staff meinbers,

‘Ilie Committee shall investigate all cases
of promotion, supersession, termination of
service ctc, that have taken place in these
institutions during the last 5 years,

The Committee shall further cxa-
wmine the wvalidity of the claims about
scientific advancement being made by
these bodies in recent years,™," (2)

MR, CHAIRMAN : The substitute motion
is now before the House,
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SHRI S. P. BHATTACHARYYA (Ulu-
beria): Sir, thr death of scientist Shah
should be an  eye-opener to our Government.
The achievement of this research depariment
is accepted by all and we are proud of it.
1t is accepted cven by the foruign countries.
The Minister has stated in his statement that
even the Soviet Univn has asked how India
has progressed o much in agricultural re-
scarch.  So, 1cgarding the contribution of
scientists we are one that they have contri-
buted something. But when any scientist of
any research department is compelled to
commit suicide, it is a challeuge to us, to the
Government of the countiy and to the depart-
ment which is contiolling it.

Dr. Shah has said that after the end of
his life a situation should arive where scicntists
may not be ill-treated like this and their
futurc may not be dathened any more and
for thathe is giving his hfe. I hope our
Miunisrer will consider these things very sei-
iowsly. As Shr1 Vajpayce has said, our sys-
tem is such that the scicntists, instead of
doing muie research and developing new
things for our country, are compelled to end
their lives. 'This situation must be puta
stop to. For that the whole system of deal-
ing with scientists and research departments
should be changed in the interests of the
development and  research workers,  The sys-
tem should be changed in such a way that
every ruscaich worker can dovote his full
eneigy and attention to his rescarch  work so
that the country will be Lenefited by his re-
scarch work. If we cannot create such a
situation then we shall be unworthy of runn-
ing this administ1ation.

We must have a thorough change n our
dealing with the scicntific institutious. The
rescarch workers should have confidence that
their futwe wall not be  adversely afected by
the action of the admunistration, There
should be no occasion or scope for any
scicntist to have any genuine gricvance be-
cause of which he may think of committing
suicide, I want the Minister to take the
necessary steps  to create that atmosphere in
which our scicntists may have sufficicnt con-
fidence in the Ministry and the House will
have sufficient confidence that the Ministry
will deal with the scientists in a proper and
just way, The death of Dr. Shah should
arouse in us our sense of 1esponsibility to do
the right thing for the better functioning of
our research institutions,
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SHRI VASANI' SATHE (Akola): 8ir,
I rise to speak in this discussion because I feel
that it is a matter of serious concern for the
entire country that in frece India, which is
louking forward to our onward march in the
ficld of science, in this age such a tragic
situation should arise where a scientist, ine
stead of devoting himself whole-heartedly to
the growth of science with enthusiasm,
should feel fiusttated to the cxtent of being
pushed to the well as it were and be forced
to commit suicide. This is the saddest com-
mentary that there ever could be any system
in the world. I would like to know if any-
body has made a rescarch in this; whether
in any countiy in the world there have been
such imstances, in any field, where scientist
after scicntist—this iy the fourth scientist
now—Shri Joseph, Shri Batra, Shri Partha-
sarthy and Shri Shah (the fourth scientist)
who committed suicide. This is most amaz-
ing. The recasons have been given in cvery
case.

MR, CHAIRMAN:
iuto all this, If you have to speak something
you speak, There will be interiuptions and
you will lose time in interruptions.

Why you are going

SHRI VASANI' SATHE: Thank you,
Sir. I only hope that we had saved the life
of the wientist, I want to point out that in
this case there is something basically wrong
with the system, I am not today going to
attack the scientists, 1 do not believe in
that, I entitely agiee that this attitude of
witch<hunting is entitely wrong. It is not a
particular scientist today or yesterday or any-
where who should be attacked, Itisa system
in whicl the scientists do not get an oppor-
tunity of job satisfaction. There is no use
crying over his death now, because we cannot
bring him back, But we must cure the ad-
ministra tion,

I will make some concrete suggestions in
the light of the experience that we have
gamncd in working in the I. C. A. R. and
L A. R. L. The defect is this that a scientist’s
main satisfaction, as you will appreciate Sir,
is in his work, his research. In that line he
must feel that he has complete scope to go
to the highest. maximum height and also
the highest pay scale. He should not be made
to fecl that there is some one who is gomg to
boss over him and handicap or hinder his
research to suit his convenience. No scientist
would ever like to be interfered within his
research work and therefore, there should be
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a system wherein we can provide continuous
pay cadre. That means, in a particular line,
if a scientist is making rescarch, he need not
go to a higher post. That in a particular line
there should be that potentiality a continuous
cadre. Then he could go in a higher scale
right from Rs. 400 to Rs, 1000, Rs. 1,000 to
Rs. 1,500 and Rs, 1,500 to Rs. 2,500, There
he must not be made to feel that unless I go
to a higher post, I cannot go in higher scale.’
‘That feeling should not he there to a scientist.
A scientist should not bother about becoming
a Dean or head of the Department, How
many heads can you have in the Department ?
After all, there is going to be a limit to that.
Therefore, why should a scientist hainker to
be the head of a particular Department or
even a Professor for that matter. BEvery
scicntist need not be a good professor, need
not be a good teacher. But {oday with that
professorship certain status is attached, certain
power is attached, certain further scope is
attached. That is why it crcates all this
feeling and brings the politics into it. That
is one thing.

Secondly, I would suggest shat in addition
to cuntinuous pay cadre, project-wise sub-
division of budgets within the Department
should remain so that a head of Department
of some other discipline does not control
cither the research work or even the budgeting
of a particular research man in his [ield as
Dr. Shah had said in his lctter. He said, if a
man, the chief is interested in publicity, then
he can always encourage the juniors to give a
particular type of research or result.”” Then,
he can always encourage the juniors to give a
particular type of research or results. That
will hinder real research. One man can
provide larger budget to his own favourite
field and starve the field of another scientist.
Therefore, I would suggest that there should
be project-wise sub-division.

My third suggestion is that all supcrior
and administrative posts should be tenure
posts. both in the Instititutc and in the
L C. A, R. Tenure posts mean, you give the
post according to your job, on the basis of
“thire and fire”, as in other countries. What
is this false notion about sccurity of service
that we have borrowed from civil administra-
tive service to thc scientific fleld alio ? It
should go. This has created & wrong approach
in the entire buteaucracy. We are bringing
in burcaucracy here also. So, I suggest, it
should be tenure-oriented, Say, for, excmple,
four years, tenure. If you give results, you
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continue to be there. If you do not show
results, you go out. There should not be any
fecling of permanency. Till he dies, till he
retires and, ever after he is superannuated,
he waots to continue. That is the attitude
we find here. Have you not got an example
of I. C. M. R. where men of 65 years of age
are in service ? Even after retirement, the
persons arc re-appointed. There is no age
bar. How can you encourage younger people
in this country ?

SHRI M. RAM GOPAL REDDY
(Nizamabad) : Expetienced people cannot be
thrown out.

SHRI VASANT SATHE : Experince
does not go only by age. In scientific field,
you will never have brilliant scientists if you
put a premium on age. If he is so learned,
lie can do rescarch privately. Why does he
want to occupy any post? So, these posts
should he tenure posts.

There is an unfortunate factor which has
pained us very much. Why have this publicity
fanfare in the ficld of science ? Scientific
work must get recognition in the world of
science on its own merit. Why go about
tushing to the press, to the newspapers, to
the radio, ete., publicising certain inventions
which later on are proved false ? There are
three or four rxamples of it. My hon, friend,
Shri Atal Bihari Vajpapee, has already given
a few examples. This is what was pointed
out by Dr. Shalh. This is very shocking. He
said :

“If he does this, or encourage this,
his colleagues and subordinates will,
naturally, feed him with half-cooked, half-
baked cata. Such reseults cannot stand
in the field ...”

What happened to that high lysine wheat ?
There was no such thing as high lysine wheat
or triple dwarf wheat. That also proved to
be a dwarf in the field of science, About
triple dwarf wheat, it was suggested that it
would yield hundred maunds per acre....

MR. CHAIRMAN : What is the subject
and what you are talking about ? (Inderrup-
tions).

SHRI VASANT SATHE : We are not
having the post mortem of Dr Shah, We are
trying to find out the causes why Dr. Shah
committed suicide so that thesc causcs do not
recur. That is why the propagation of false
or bogus rescarch is to be discouraged. About
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this triple dwarf wheat, that you can have
hundred maunds in an acre, and if you find
in the firld that it does not happen, will it
not discourage a scientist ? Sir, you as an
expert Aisan know it. That is why I pointed
it out. I would submit that this must be
stopped, whosoever the persons are I do not
want to talk about other things.

In conclusion. I would say that we are
proud of our scientists ; we want to encourage
our scientists; the name that they have
achirved in the world, we acclum, We want
only to sre that our scientists, particularly
the younger ones, get the best opportunities to
show results and to bring about development
of this country faster.

SHRI K MANOHARAN (Madras
North) : Mr Chairtaan, at the outset,
1 should pay my homage to Jatc Dr. V. IL
Shah and offer my condolences to his beloved
family. I am very sorry for whatever had
happrned in the scientific field.

I have heard with rapt attention what
Mr, Vajpayee talhed about. After having
heard his speech, I had a feeling that he
should have been directed to the scientific

I

field, rather than to the pohtcal field He

spoke like a scientist. But m his speech he
gsaid-and also the spcaker who followed him-
that certain scientists had a bogus claim, indi-
rectly involving some top scientist who could
now be acclaimed as a scientist of interna-
tional fame. I had an occasion to hear the
discussions that took place 1n the other House
where personaliues had been singled out for
attack. I feel very sorry for saying this. This
is my humble appeal to the Members of
Parliament that they must be proud of having
ICAR asone of the important and outstanding
institutions in the world and we must be proud
of having scientists of international reputation

But, unfortunately, we, members, have develo-
ped a sort of fascination to indulge in witch-
hunting, to indulge in mud-snging on top
ranking scientists or anybody without any
basis whatsoever. My humble submission is
this. We, Members of Parliament, should
feel that we are the servants of the nation
and not the masters of the country. We must
understand our limitations and imits. I am
for the dignity, decorum and deceney of
Members of Parliament and not for their
arrogance and conceit to be displayed inside
and outside the House. We think that we are
masters of everything : we think that we can
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criticise anybody. But I may tell you that if
tomorrow an clection is held and I am rejec-
ted by the people, I will be in the streets, but
the scientists will never be in the streets ; they
have got their own standing, they have got
their own calibre, they have got their own
position in life. These scientists are doing a
marvellous job for the country. But, unfor-
tunately, in the other House, specifically Dr.
Swaminathan had been picked out for attack,
Dr. Menon had been picked out for atiack. .

AN HON MEMBER : Dr. Pal abso.

SHRI K. MANOHARAN : I do not
know. These two people had been taken out
for attack. Somebody suggested in the House
that Di. Swaminathan’s claim was very bogus,
{While I heard Mr. Vajpayee saying that we

 #hould not indulge in witch hunting, I was

very happy, but T want to draw his attention
to a particular ncws item that had appeared
in a paper which I wish to be white and not
yellow. The name of the paper is Motherland,
I think, thatis the official organ of the Jan
Sangh Party.

SHRI PILOO MODY (Godlira) : That
is the ‘Rising Sun’.

SHRI ATAL BIHARI VAJPAYEE :

V' “Motherland’ is not the official organ of our

|

Party, We have no official organ,
SHRI K MANOHARAN : Thank you.

' Mr., Vajpayce and hus friends have no organs

1]

|

at all. I am very happy.

SHRI PILOO MODY : Thisis the only
rescarch Mr. Manoharan has done.

SHRI K. MANOHARAN : I am very
thankful to Mr. Piloo Mody for his discovef.

Here is a news which appeared—it pains
me very much, it ought to pain the entire
people of this country.

“The case of Dr. M. §. Swamina-
than, Director General, Indian Council of
Agricultural Research appears to be getting
curiouser and curiouser.

Dr. Swaminathan fancies himself.,”
You just watch the expression..

“Dr. Swaminathan fancies himself
father of the green revolution. His Ameri-
can friend even got him the Magsaynay
award carrying a cash prize of Ra. 75,000,
But his claim about developing a revolue
tionary new wheat.."



213 Suicide by
We are talking about land ceiling, I think
a ceiling on the ignorance of these people is
a MUST now. I wish these people should
read the bio-data of Dr, Swaminathan; Dr.
Swaminathan has got national and internas
tion! awards and here it is said that through
his American friends, he got it Through his
American friends he got | Not only that, for
what he got ? According to the Motherland,

“His claim about developing a
revolutionary new wheat, which would
cure the protein deficienies of India,
namely Sharbati Sonora on the basis of
which he got the Magsaysay award appe-
ars to be phoney at best.”

This is what the Motherlond said. But, Sir,
here is the citation of the award :

“In electing Moncompu Sambasiva
Swaminathan (Dr. M. S. Swaminathan)
to receive the 1971 Ramon Magsaysay
Award for Community Leadership, the
Board of Trustees recognises his contri-
butions as scientist, educator of both stu-
dents and farmers, and administrator
towards generating a new confidence in
India’s agricultural capabilities.”

Another thiug is : how he got the Award ?
This is what the Motherland sail, I am very
happy the Times of India came out with an
editorial which clarifies the whole position
like this :

“The controversy over the aflairs of
Indian Council of Agricultural Rescarch
has taken an unfortunate turn, It caunot
be denied. .."”

I entirely agree with the Times of India
¢, .that it has made some serious

mistakes ; and it is only appropriate that
these should be exposed to public censure.

But it will be wrong to usc these errors,

glaring though they are, as a pretext for

the whoalesale cond ion of the ICAR
which is what some persons seem to be
doing. Nor will it be fair to use these to
denigrate the Council’s Director-General,

Dr. M. S. Swaminathan, who is unques-

tionably one of the country’s most distin-

guished agricultural scientists.”

Another thing, 8ir. The cditorial says :

“Some of them, for instance, have
inginuated that Dr. Swaminathan owes
his eminence to the family connections of
his wife,””
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Sir, Idon’t call them as fools, but, I have
no guts to call them as intelligent people
cither,
Then it says,—
“This kind of sniping is not only
unfair but indecent. If it is allowed to
continue it can only result in tearing to

shreds the carcfully woven fabric of the
ICAR.”

I want to druw the attention of the hon,
Minister to this point. Dr. Shah committed
sujcide. What are the conditions which
promoted Dr. Shali go commit suicide ? This
has already becn explained by scveral Mems-
bers. So far as I am concerned, I wish to refer
to onc thing, There is another man who was
chosen for attuck. 1e was Mr. Menon. When
the House took up this debate earlier on some
other occasion, I had occasion to meet one of
the friends who wanted to attack Mr. Menon.
I asked him whether he knew Mr. Menon at
all. He openly tuld me, Jr did not know
anything about Menon. 1 said, without know-
ing anything about any individual, how is it
that he could altack on that personality. lle
said, I have been receiving cnough informae
tion about him, so [ am going to attack.
Regarding Mr. Menon 1 know him for the
past 7 years, He is a man of integrity,
administrative efficiency and capability. He
has been criticised by some Members, that he
is a Keralite, that he used to go to Kerala
often,

AN HON. MEMBER : Who has said it ?
Nobiody has said it. May be in the other
House.

SHRI K. MANOHARAN i He being a
Kecralite, he has to go to Kerala. ‘There have
been umpteen allegations. He used to assist
the institutions, there have been 4 or 5 insti-
tutions connected with the ICAR. He is res-
ponsible for strengthening the institutions.
Kerala has got an agricultural university.
One Man commission of inquiry is going un.
Menon had to go to assist that porticular
judge. He had to take team of scientists to
Kerala. By why he is being dubbed as Kera-
lite and why Mr. Swaminathan is being
dubbed as a Tumilian is something which I do
not understand at all, I don’t know where
we will be. Scientific community is the
community of the world. Dr. Swaminathan
and Dr. Menon both have got reputation,
they have done meritorious service for, this
country, they had done enough fur this coun=
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try, for the prosperity of the nation, and the
green revolution was ushered in because of
these people. Instead of appreciating them we
should not humiliate them. It will never
speak good of this country.

SHRI SAMAR GUHA (Contai) : My
friend docs not know that the new variety of
wheat which i3 responsible for the green
revolution is the Moxican variety of wheat,
There has been only marginal contribution by
the ICAR people.

SHRI K. MANOHARAN ; I know you
arc @ scicentist, u

SHRI SAMAR GUHA : There has been
only marginal contribution by the TCAR
people.

SHRI K. MANOHARAN : This is the
tragedy of countiy. Prople who know nothing
about science speak about science ; I am very
sorry for it. Before he commitied suicide, 3
months before  that, he wrote a letter to Dr.
Swaminathan.

SHRI SAMAR GUHA : Iam preparcd
to give my degrees to him after  he (inished
his speech.

SHR1 K. MANOHARAN : I reject your
degree, 1 shall send you to Bangladesh.
This is the letter which Dr. Shah wrote to
Dr. Swaminathan :

“It was a unigue experience to listen
to your lectuie entitled-Cau we face a
widespread drought aguin without food
imports ?

On March 20, 1972, the compilation
of the available information, ity analysis,
intel pretation and pres ntation were such
that it was diflicult for the peoplt to find
words to enpress their appieciation.”

So, I would like to impress upon the
House today that let bygunes be bygon:s, but
let us be very can ful about the future  Four
people have alicady sacrificed their lives, and
hereafter let the history not be allowed to
repeat itsell. Asicgards what must be done,
woe must think positively ahout it. There is no
question of Posi-Moriem cxamination. What
should we do? Why have all such things
happencd ? Here, I would like to make one
suggestion,

Every two or three years, these scicntists
are expected to appear before a board or a
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seleclion committec, Formerly, they had to
appear before the UPSC. Then, a different
board was constituted and every two or three
years they had to go before that. Dr. Rajen-
dra Prasad was not sclected, but he was found
o be outstanding. Then, Dr. Shah was selec-
ted. And then Dr. Rajendra Prasad was
selected. I am not attacking Dr. Shah ; I have
no bad opinion about him, but scicntists should
not be so sensitive about things.

What are we expected to do now ? T would
suggest that just as we arc having the IAS
and IPS cadres, let us have an Indian Agri-
cultural Research Senice cadre, and these
people should he selected from that service.
Onece they are wlected, automatic promotion
would be thete and  there would be no ques-
tion of the humiliation of appearing before
the commission often and often.

SHRI K. 8. CHAVDA (Patan) : He has
not replied to my question whether Mr, Menon
was . scientist,

SHRI K. MANOHARAN : Mr. Menon
has been offered seveial times the post of
vite-chancellor of the agricultural university ;
Keiala has offered and another State had also
offered it. What does that show ¢ Unless he
has some background, huw could he have
been offered the post ' Does mny hon.  [riend
mean 10 say that they would have invited him
without any backgiound? So, my hon. friend
should understand that also,

SHRI K. 5. CHAVDA :
the replhy.

He is evading

SHR1 K. MANOHARAN : I am not in
the habit of evasion. The last point that I
want to make is m regard to section officers.
My hon. friend Shri  Aanasaheb P.  Shinde
wnay please note it and while replying, let him
find out a solution for this and give the
corrrct answet. While examining the recruits
ment  procedure, Govermmnent should give
thought 10 the conditions prevailing in other
ficlds alsu. AS an example, they are conduct—
g ecxaminations periodically for section
officers’ grade, and the yard-stick adopted by
Government is wrong. If a person gets 80 per
cent marks in one exaniination, he is not given
the post, whereas a person who gets even 60
per cent at another time is given the post of
section officer. The reason is wvery simple.
The whole thing is dependent upon the
vacancies available. This procedure is very
wrong. My request is that Government should
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review the cases of the last few yeurs and see
that a person who gets higher marks in one
examination is given due recognition, and the
position should be reviewed. I request the
Home Minister to look into the matter seri-
ously forthwith.

There is just one last point, and I have
done. I appreciate your patience,..,,

SHRI PILOO MODY :

done.

He has over-

SHRI K. MANOHARAN: Lastly, I
would request the hon. Minister to institute
a committee. I think he has promised that
he would institute a committer. That commit-
tee should not be an eyewash committee, bul
the entire gamut of this must be gone into,
and the points raised by Dr. Shah must all
be attended to. Each and every item which
agitates the minds of the young scientists who
want to come up in life should be attended
to. That committee should be representative
of not only the scientists, but the scientist
Members of Parliament. We have got some
scientist Members of Parliament, some
bogus scientists also. So, I wish that they
include some real scientist Members of Parlia-
ment and a full-fledged committee should go
into the question and sce that such kind of
deaths does not ocecur hereafter.

MR. CHATRMAN : Shri Piloo Mody.

SHRIMATI T. LAKSHMIKANTHAM-
MA (Khammam) : Sir, I just want to bring
to the notice of the House that we are discuss-
ing a matter which,—whatever it is, whether
itis right or wrong—is a scrious matter
concerning an eminent scicntist who had com-
mitted suicide. So, this kind of laughing and
all that is not proper.

MR. CHAIRMAN : Shri Piloo Mody.

SHRI PILOO MODY (Godhra): Mr.
Chairman, Sir, 1 pray to God that if I ever
commit a mistake in my life, Mr. Manoharan
does not defend me,

We are today discussing a matter which,
as the hon, lady Member has just pointed out,
is extremely delicate, and extremely tragic, I
think that it is indeed tragic that ecvery now
and then a scientist of our country has to
commit sujcide in order to shock the moral
conscience of this Government, I think that
itis even more tragic that in spite of the fact
that & scientist of our country has committed
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suicide, the moral conscience of this Govern-
ment just does not move,

Sir, the aftermath ol these suicides, I find,
is that the great omnibus of the Government
moves along the same well-worn paths, To
this day, we have no clear idea of whether an
institution of this maguitude and age is an
autonomous body or not, When it suits the
Government they instruct their lawyers to
show that itisan autonomous body, But
when it does not suit the Government they
instruct the lawyers to show that it is not an
autonomous body, and ultimately, the judges
themselves depending on the evidence produ-
ced before them, rule first one way and then
the other way.

Sir, as far as autonomous bodies go, we
have always charged this Governinent that the
autonomy that it gives to thesc autonomous
bodies is pure eyewash, because it is never
autonomous in its real sense, It continues to
put a finger into the administration i its day-
to-day running ; it continues to  influence the
hiring of personnel ; it continues to hold tight
the purse-strings ; it continues o treat some of
the members of the autonomous bodies as o
sort of adjunct of the departnent to  which
that body may belong, 1 think that a great
deal of this trouble arises from the fact that
this Government just  canuot  hehave

itself,

Sir, on this particular issue, we have a
very delicate problem, We have a  delicate
problem because, on the one hand, we have a
very great scientific institution, whichh on all
accounts, has hbeen doing good work,  But we
have, on the other hand, 4 mass majority  of
the people within that institute who are both
totally dissatisficd with their life and totally
dissatisfied with their lot in life. And, there-
fore, we have to think very seriously whether
we arc going to continur playing this sort of
autonomous game to which we invite people,
We cry when people leave this country and
go abroad and settle abroad and we invite
them to come here, We offer jobs and all
manner of opportunities, But once they
come within the administrative cogwheel,
there is nothing but suppression which takes
place,

About the green revolution also, if it is
at all a revolution, it should have been a
sclentific revolution: nota revolution of
publicity and propagancda, What we have
done as far as the green revolution is concer-
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ncd is merely scratched at the surface, Yet,
we lhave held it up to the whole world as a
green revolution, because we revel in grandiose
terms and mow we are trying to make it
appear as 1f it was a green miracle of some
sort,

A great deal more hard work, a great deal
niore sweat, a great deal more of research
will have to go into this country beforc our
agricultural economy becomes viable, because
it is not mcrely enough that the agricultural
cconumy of this country should merely feed
the mouths that we have to feed ; but it is
necessary that all 1hose who eke out a living
out of agricultuie in this country get a fair
day's wage and a fair day’s living and get
the profits that arise out of a hard day’s work,
T'e that extent, the green revolution Las not
yet been fulfilled, I visualise that it will take
many more years before the agriculturists in
this country will becomne anywhere near as
afluent as their urban counterpasts,

SHRI K, 1), MALAVIYA (Domariaganj) :
Science alone will not do it,

SHR1 PILLOO MODY : Only scicnce and
technology will do it,  But socialism will never
do it, Only science and  technology will do
it; socialism will never do it ina hundied
years, ‘Lake the example of all the countries
that you seem to revel in; in not one country
has sociulism produced fovd. Do not give me
this gup ; just listen fora while, . (Interruptions).

A scientific institution cannot be patterned
on the basis of a department—secretary,
additional sccretary, joint secrcetary, under
sccretary, deputy secietary, section officer,
head clerk, lower division, upper division and
sa on, all the way upto class IV. You cannot
run a scientific institution on this basis.

SURI ATAL BIHARI VAJPAYEE :
Lower cannot come before upper.,

SHRI PILOO MODY : Vajpayec has
some notion about upper and lower which 1
do not quite understand. You cannot have a
hierarchical socicty in a scientific institute,
You have an institute in which you have
scicntists ; each scientist performs his own
part ; cach one gaining his own job satisfac-
tion within the research he is doing and each
one is treated by the head of the institute
with due deference and knowledge of the
contribution that he is making. In my own
obeervation I have known many institutions
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in which very eminent men of the calibre of
Einstein and Oppenheimer have worked some-
time as ordinary lecturers and amsistant professors,
and sometimes as professors and the head of
the organisatioa who controlled him, who had
administrative control over him had been an
ordinery man with mediocre ability but with
capacity to manage the men and that man had
the good sense to give deference due to the
great scicntist and listen to him, even though
in the hicrarchical structure he may not have
been anything at all. It is this sort of attitude
we have to develop in our rescarch institute.
Otherwsic we will end up with the Peter
principle, each scientist will be promoted to
the level of his own incompetence and we will
have no further progress, particularly in the
field of science.

A lot has been said about the administra-
tive set up, about selection procedures and
about even the brain-drain. But T should like
to focus attention on one thing. We have
over a period of time hecome very indifferent
and callous to the way in which our citizens
rcact, We here have a scientist who was a
man, at best, with a delicately balanced
temperament who had to be nurtured in the
same way as a little seedling that is to usher
in the green revolution. Unless we do that
with our people, particularly the ones who
have by onc means or another acyuired
talents to push this country forward, unless
we recognise that it is only through the eflorts
and dedicated work of such people that this
country will ever make progress, we have not
only failed as Government, we have failed
#s a nation. Therefore, I urge you that in
the sacrifice of Dr, Shah, we learn the lesson
that burcaucracy, the oldmecans and estab-
lished practices are not the answer to now-a-
day’s problems, that we shall have to think
afresh and utilise technology and convert
ourselves into human beings with a scientific
bent of mind and stop shouting slogans,
because slogans are not going to take us any-
where.

DR. HENRY AUSTIN (Ernakulam) : It
is said that this debate is carried on in the
shadow of death, death by suicide, not one or
two, but four deaths one after another. This
should really alert us to the problems of the
young scientists, un whose discoveries depend
the progress of our country to a very large
extent,

Hon. members who spoke before me had
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highlighted the conditions obtaining in some
of our ascientific institutions. Jawaharlal
Nehry, in his vidon, thought the foundations
of research would be the surest safeguard for
the development of our counmtry. But ata
time when his vision is coming true it is
unfortunate that our scientific organisations
become the subject of criticism. I agree with
Mr. Mody that the sort of bureaucratic set-
up of administration we have now will not at
all fit in research centres where development
of science and technology take place. It is high
time we devoted our attention to the creation
of a new pattern of administrative structure
where the creative mind of our scientists and
scholars would have a better atmosphere and
forum for the making creative contribution. I
do share in the sorrow of the bereaved fami-
lies of these scientists. But this pathetic situa-
tion or sorrowful background should not blind
us to the fact that the contributions of the
Indian Council of Agricultural Rescarch have
really come to the rescuc of the Indian
people, Prophets of gloom and doom had
predicted that by 1972 or 1973 our country
would plunge into an abyss of starvation. In
a book published in America, Famine 1975 by
Paddock Brother, it was predicted that in the
carly seventics most of the developing countries
would be victims of famine, that India will
be in a hopeless situation and nobudy can save
this country fromn famine. It is in this backe
ground that this problem will have to be
viewed.

The contributions of TARI ICAR under
the stewardship of Dr. Swaminathan cannot
be forgotten, I wish to highlight this aspect,
because although we should share in the
sorrow of the bereaved families and of the
nation on account of the loss of four scien-
tists and the scientists who are not getting
opportunities to show their talents, the para-
mount task of the nation is to analyse the
contributions of our scientists to the develop-
ment of our country, When we run down the
scientists because of some incidents here and
there, we are doing a great dimervice to the
nation. If our Indian nation survives today
and if we are able to say loudly that we do
not want any more PL 480 imports or foreign
aid, and if we have been able to develop the
concept of self-reliance, itis largely because
of the fact that we have attained self-sufficiency
on the food front. When the whole nation
owes 50 much to these sclentists, instead of
thanking them, if we do harm to the scienti=
fic society by indiscriminate remarks we are
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not fair to the scientists, whose contributions
made us self-reliant on the food front.

Therefore, while I would urge that ade-
quate steps should be taken-for that matter,
the hon. Minister of Agriculture has already
announced that he is constituting a committee
to go into the points raised by the late Dr,
Shah and, I am sure that the situation.will
be taken care of by that committee-we should
also see that our scientific organisations and
institutions should not he made the subject
of indiscriminate criticism. If we allow our
scicntists’ names to be tarnished, that will not
be a service to the nation. I do not want to
make a lengthy speech. I would only say
that we certainly have to bestow some
thoughts asto how to create circumstances
80 that the young scientists can work without
any disturbance to their work caused by
unnecessary bureaucratic interference. In Socia-
list countries like the Soviect Union the scien-
tists are given higher salaries and they are
also given freedom of expressing new and
original ideas. Similar conditions should be
created here and their salary structure shoull
also be revised.

Therefore, I wish to impress upon the
House that while the security and well heing
of our young scientists should be assured by
taken care of by organising new thoughts on
the subject we should also ensure the repu-
tation of scientists like Dr. Swaminathan and
other eminent scientists of the Indian Agricul-
tural Research Institute ICAR and other orga-
nisations. ICAR has won universal recogni-
tion for making many contributions by its
scientists of international repute. If we in
Parliament run them down, I am sure people
who are jealous of our country will geta
handle to run down our country too. There-
fore, let, us be objective in the assessment of
the situation. While I fully sympathise with
our scientists who work in diflicult situations,
we have to see at the same time, that aclequate
encouragement is given to the lcading scien-
tists who have helped usin many ficlds
through their dedicated rescarch and scholar-
ship.

SHRI P. V. G. RAJU (Visakhapatnam) :
Sir, Shri Vajpayce read out the leitee written
by Dr. Shah, Therefore, I request that I
may be permitted to say a few words about
the letter. By reading that letter Shri Vajpayee
has appealed to the emntion. I use the word
“emotion” advisedly because if he had not
read out that letter the discussion would have
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been at a higher scientific level, but by read-
ing that letter he has imported cmotion into
the debate. Su,I mayalso be permitted to say
sumething emotional in thr matter.

I would like the hon, Minister to examine
why Dr. Shah committed suicide. When a
person joins government service he acquires
two rights. One is the right to provident fund
and the other is the right to gratuity. Pro-
vident fund and gratuity go with the scrvice
of an officer, Unfortunately, in the matter
of these two rights Dr. Shah  was not verv
sober, Tuse the term “sober”  diliberately.
I am saying this hrcause, unlike the other
officers of government, he refused to give the
right ol his provident fund and gratuity to
his wife. T would not have teferred to  this
but for the fact that Shri Vajpayee read out
his letter to the department. Here T feel that
I should meation Uiat Dr, Shah was over-~mo-
tional in the stnse that he did not nominate
his wifc for provulent fund and gratuity
wineh he shonld have, although, he was slightly
over-cmotumal so far as hiv official carcer
was concerned,

Then I will refer to another  thing  which
happened  hefore bis suicide; For nearly 36
lours before he committed suicide he  did not
take food ip his house, If he was fasting, why
was he lasting? May be hecause Dr. Swamie
nathan ot Dr. Paul did not appoint him for
that post. T would not like to go into the
details, T personally feel that Dr. Shah was
rather an emotional person.  Otherwise, he
would have nominated his wife for his provis
dent fund and ponsion. But he nominated
his minor children aged 6 or 7 which is not
normal.

SHRI VASANT SATHE: That shows
that he did not rxpeet to dic so soon. Why
do you say it is emotonal ?

17 hrs.

SHRI P. V. G. RAJU: I do not know
the definition of “suicide”. But, certainly,
suicide is emntional, This is what I think.
Otherwise, nobody will commit a suicide un-
less be in emotional.

These are some of the things which I
wanted to say., Of course, other Members
have said many scicntific things. I would
like to say, at the same time, that I person-
nally feel thot this Research Institute has
donc a yroman's service to India and we
should encourage it. Instead of becoming
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emotional and running it down, I think, this
is an occasion for us to be objective in our
attitude regarding the death of a scientist.

SHRI INDRAJIT GUPTA (Alipore) :
Mr. Chairman, Sir, I associate mysell with
the sorrowful sentiments which have been
expressed by all the hon. Members here at
the tragic suicice which has given rise to this
discussion,

These tragic suicides, one after the other,
serve only one useful purpose that they seem
to stimulate public conscience and the con-
science of this Parliament to wake up and at
least have a discussion on the question of
how our scientific community is being treated.

I do not hold to the view that until a
suicide of a scientist takes place, we should
not bother oursclves about what is happening
in the rescarch institutions and lahoratories in
our country. Nor do I hold to the view that
because a suicide has taken place in a
particular institution, everything must be
wrong with that institiution.

Sir, I have had the privilege, the opport-
tunity, of working on the Sarkar Committee
which enquired into the C.S.I.R. We
spent about threc years over it. We looked
into the affairs as far as we could of about
30 to 35 national laboratories and we met, I
think, several hundreds of scientists, parti-
cularly, young scientists, excellent scientists,
who arc the pride of our country. From
my own experience, I can say that I am not
prepared to hold to the view that until a
suicide takes place, we should take it for
granted that there is no frustrasion, no dis-
appointment, no grievance, amongst scientists
nor do I hold to the view that we should go
in for any sort of character assassination of
individuals.

I have very little time at my disposal at
the fag-end of this discumion. A committee
is going to be appointed. We have taken that
for granted because that is what the Minister
has already said. So, let us look to the future,
I do not hold any brief for Dr., Swaminathan
nor am I prepared to give credence to all
manner of accusations hurled against him
now. That is not the point at all. Dr.
Swaminathan has taken over his present res-
ponsibility only very recently. Many of the
things which have been referred to took place
long before he appeared on the sceac. Dr.
Swaminathan was onc of our colleagues on
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the Sarkar Committee, I had occasion to
wark with him for nearly three years there, I
cannot judge his profcssional work as a
scientist because I am a layman in this field.
But from what I saw of him at closc quarters
working in the Committee, particularly, when
we were drafting the report, I hold him in
the highest esteera. That does not mean that
I consider him to be infallible, as none of us
is infallible, and cannot be so.

The point is that this matter has been
certainly thrown into the lime light because of
Dr, Shah's suicide. Let us now consider what
are the broad lines of enquiry which are
called for by the committee which is proposed
to be set up and, I hope, will be set up very
soon, and what are some of the glaring
maladies which have been brought to light.

17.05 hrs.

[ Sur1 Sezinvan in the Chair ]

The first question which I do not think
any hon. Member has refrrred to, and I
must bring it out, is the question of the tic-
up, between the ICAR and the IARI on the
onc hand and the so-called foreign experts on
the other. I want it to be probed into. 1 am
not, on the facr of it making any very positive
allegation, but I know that a large number of
our Indian scientists are very much resentful
of the way in which we have made oursclves
over-dependent on institutions like the Ford
Foundation, the Rockfeller Foundation.
Because we get grants from them, in exchange
for those grants, all kinds of privileges and
puwers arc being given to forvign experts, the
so-called experts—some of them must be
half-baked cxperts, I do not know—who are
injected into these organisations to hold ime
portant posts, to influence important decisions
whichare taken and even, we are told, tositon
sclection committees. This whole arrangement
must be probed into carefully. I think, now
at least, when this Government is swearing by
the slogan of sclf-reliance, particularly in the
field of fuod production, we must be very
careful to see that, in the name of getting
forcign expertise, we do not demoralise our
scientists to an extent where in fact we move
away from sclf-rcliance and become in-
creatingly dependent on others. I am not
guing into this matter in detail ; I am posing
it as an isue which must come within the
terma of reference of this committee which is
proposed to be set up.
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We know one case of Dr., Richaria, who
was the Director of Rice Research Institute,
who is alleged to have lust his job only
because he had the temerity to disagree with
the forcign expert who was working there in
close proximity to him or to challenge his
decision or opinion. If that is so, I do not
consider that to be any better than a suicide ;
if he loses his job un that account, how is it
any better than suicide ? It is a sort of
murder of an Indian scientist.

I do not see why they should sit on selece
tion committees and I would like the Governs
ment to be carcful to see that under cover
of foreign experts so-called experts, no kind
of male volent and evil agencies are allowed
to operate in our country, because Americans
are very frank about this. The Director-
General of CIA has said openly that under
the guise of various technical experts, they
have got their people working in various
countries of the world.

I know, in 1905,—Mr. Mody may not
know—one of the gentlemen working here,
called Williame, when the Indo-Pakistan
hostilities broke out, tried to run away across
the border into Pakistan taking some of our
materials, pulscs materials, from the Institute,
and actually it was Di. Swaminathan who,
discovering that, gave timely information to
the police, and Williams was caught and
brought back, for which the American come
munity in this country is 1ather annoyed.

Another point that I would like to be
probed into, not by this Committee, but by a
separate inquiry, is : is it oris it not a fact
that substandard jute seeds have recently been
supplied to Hanglarlesh ? Please find out if it
is true and who is responsible for it, Is there
somnc hand behind it which wants to create
bad feclings between our country and Bangla-
desh ? T have it on the higliest authority that
only recently in the name of assisting Bangla-
desh, jute sceds which were sent are
substandard jute seeds, and I cannot take it
on the face of it that there is nothing behind
it,

Now the question is this. For once, Mr.
Mody spoke one or two sensible things one of
which was that Government (Interruptions) is
to blame for not clarifying, upto now, what
should be the exact status of ICAR. For this
nobody else is to blame except the Government.
The declaration that it is an autonomous body
was made seven or cight years ago. Some
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legislation was supposed to be brought to give
that a proper statutory basis but nothing has
been done uptill now. Pleasc tell us ‘Why'
and what you propose to do, because, when-
ever there is any trouble over appointments,
we are told that it is an autonomous body, so,
we cannot interlere because they are responsi-
bic for their appointments,. When it isa
question of overall administration, scientific
administration, thcn we are told that it is a
Government Department, and, therefore, there
are all these Government Rules and Rcegula-
tivns and ‘What can be done ?°

According to the concept we have inhetited
and according to the Rules we have inherited
from the Diitish days, a temporary employee,
in the Central Goverument service, can remain
temporary for years together. And are our
scivntists to be treated as such ? Many scien-
tists are appointed as tewporary scientists be-
cause there is some opening in a  particular
project or plan and he is taken on and if he
is to be given the status of a temporary appoi-
nttee and the temporary appointment to go on
for years to come, this kind of things cannot
be dour. Mr. Mody, for once, you are right.
You cannot run the scientific rescarch institu-
tions like Government Departments. It is an
impossible  thing. 1 will comunend to you the
report of the Sarkar  Committee. I have no
tine, At lcast, we have thought and I don't
say we have succrcded, but we tried at least
to tackle this problean and make some new
npe of icomnmendations with 1egard  to the
CSIR. 1 would request the Government amd
this Ministry to hindly refer to thuse and sce
if there is anything useful which they can
horrow,

SHRI PILOO MODY : Why refer 2 Just
ask them to read it.

SHRY INDRAJIT GUFTA : Sccondly, I
will say the real thing which s required is
that thure should he a flexible structure, A
kind of rigid stiucture, a rigid infleaible struc-
ture of a cadre system, a hicrarchical system
means absolute death of a  scientific rescarch
institute, There must be a flexible structure.
Had there been a flexible structure in this parti-
cular cast, Iam sure, the two scientists, Dr,
Vinod Shah and Dr. Rajendra Prasad, if you
go into their histories  and their bio-data and
their qualifications, there is very little to chouse
between the two, It is almost like a tic, It
is as if onc is pitled against the other, It is
as if onc is competing against the other, This
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is because of the type of structure we have
inherited. If you had flexible structure, it
would have been pomible to provide and
absorb both of them without causing any heart
burning or mutual rivalry or jealousy. But,
you cannot do it in the present system. There-
fore, I suggest that there should be a running
pay scale with clficiency bars if you like, but
there should be a running pay scale for afl the
scientists from the lowest to the highest.
They should know they can reach the top
provided they cross the efficiency bam.
Iam totally opposed to Mr. Manoharan's
idea of an All India Agricultural Service where
promotion will be automatic, just as it is in
the Government Department. It s not the
way in which the acientists are to be evaluated.

SHIRI VASANT SATHE : That will spell

ruin.

SHRI INDRAJIT GUPIA : Then, Sir,
the Heads of Divisions in this ICAR and the
IARI enjoy powers and opportunitics which
are, what shall I say, like thosc of grand
Moghuls. Some decentralisation is necessary
within these institutions. I believe Mr, Swami-
nathan, as Director, did try to at least divest
the Directors of some of the powers and distri-
bute them among the Heads of the Divisions,
but the Heads of Divisions, unfortunately, did
not carry that process further at the next stage.
For example, a Head of a Division is in the
Grade of Rs. 1300-1600. A Profcssor is in
the Grade of Rs, 1100 —!600, not much diffe-
rence. Both arc very snior people. But, as
it is the structure, the Head of the Division,
by virtue of his post, has complete control
over the budget, the facilities and everything
of the project on which the Professor is wore
king. . (Interruptions) e can help him or he
can absolutely finish him off.

So, senior scientists, that is, the Project
Leaders like Dr  Vinod Shah was, they should
get the necessary freedom to operate  within
theit budget and to recruit thc personnel for
their own project andin exchange for that,
of course, they must be held responsible for
their own projects, But they must be given
that frecdom. This is the problem we found
in so many of our national laboratorics, That
is why I am referring to it and somebody has
wmentioned, I think, it was Mr, Sathe, in the
higher posts of Managers and Heads of Divi
sions, Dircctors and so on, there should be
some fixed tenure, There can be fixed tenure
or there can be a system of making them rota-
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tional. But there must not be a hierarchy,
a rigid hierarchy which cannot be changed or
which cannot be movgd. Responsibilities as
well as opportunities must be shared. They
must be shared, Otherwise, this misuse of
powers will be very likely.

May I refor briefly to one of the recomms«
endations of the Sarkar Committee just as an
example ? I don't know whether you consider
it to be anything new. It says :

“It was pointed out to the Commit.
tee by several persons that the existing
system of writing annual confidential
reports should be drastically altered to
make it reflect more objectively the worth
of the scientific work of the person concer-
ned. The Committee are of the view
that ecach member of the scientific stafl
should be asked to write at the end of
each year an account of his own woik,
He should prepare a statement describing
the work allotted to him during the cowse
of the year and the work actually dune by
him. His immedate superior should add
his comments whether the account given
is correct and give his opinion as to the
value of the work done, A reviewing
officer, higher than the immediate supe-
rior, should make the final evaluation.
In the event of disagreement on facts
between the person concerned and his
immediate superior, the reviewing officer
should call a meeting to discuss the matter
jointly with both and arrive at his own
decision. A copy of the report in full
should be made available to the person
concernerd  while the original should be
retained as record in  the office. In fact
it should not be called a confidential
report but an assessment repart or 4n
evaluation report because secrecy is demo-
ralising to the scientist and leaves room
for the superior to wiite a non-objective
I'Epﬂl‘l."

This is the type of thing that we have tried
to do and I hope you would try to benefit
from this. Sir, I wish to finish in a minute.
You should try to apply similar types of
methods here.

Then, Sir, I am told there is no staff
council there, There is no staff council at this
institute, There lsno grievance machinery. The
Barkur Committee has tried to provide for
these. After all, if the prople have some
grievance whom are they to goto 7 Who
will hear the gricvance unless there is some
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sort of established recognised machinery ?
You don't allow trade union there under the
Trade Union Act. There are only scientists
workers Associations. But many directors and
heads don’t want to recognise them, they don't
want to talk to them. They have a contemp-
tuous attitude and hostile attitude towaids
them. There must be a recognised grievances
machinery and a staff council must be sct up.

It has been brought to my notice that the
condition of housing of the scientists there is
very pathetic, particulaily here on the campus
of Pusa, you find, it is a lovely place with
wide open space and bautiful trees and all
that, but have you tiied to find out how many
people have been housed ? You find that the
majority of the scientists, particularly in the
middle and lower categories are not provided
with housing facilities. Most of them are
living in one room places that they have taken
on rent and they are being flecced by tne
landlotds, rackrenting is going on. Half his
income i1 gong out almost in rents. [low
do you expect people who are engaged in
valuable scientific rescarch to devote their
mind fo theit woik when they are having to
suffer like this 7 Why has the Government
not done anything about it ? Chinnot we have
a housing pioject for the scientusts 7 We ate
talking of housing project for so many people
Quite rightly. But scicntists, as somebody
said, have to be nurtuied. They are the tiea-
sure, the prize of our community, they are the
people who can make this countiy go foiward
out of the hackward condition in which it is
who can lead the country towards self reliance,
if anvybody ran, and they have to he prired
and treasured and they have to  be guaided
as the apple of owr eye, They must be provie
ded with housing and with other amenities.
Why should only MPs alone enjoy the ameni«
ties which are denied to scientists ? I would
like to know that. For what reason ?

Therefore, Sir, I hope this Comenittee
which is going to be set up will go into all
these matters, particulatly the decentralisation
of powers, how far it can be done, what
structure should be set up, how merit pro.
mation is to be done, how job evaluation has
to be done, grievances mas hinery, how  seler-
tion committecs are tu be set up, ete, All this
must be done, There must be no room for
any justified grievance and fiustration on the
part of the scientist, I hupe this Committer
will be set up very soon, I am not parti-
cularly enamoured from my own experience
with the idea that we must necesarily have &
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large number of MPs on that Committee,
Our Sarkar Committee had a  large number
of MPs wnit, They are all valuable and
trusted colleagues, But this isa subject in
which they were as ignorant or more ignorant
or leas ignorant than I am, I include mysell
in that, In the CSIR we found there was a
whole ficld of inguiry on which we could do
nothing, we could diseuss nothing, because we
could understand nothing, We had to see
that those 4 or 5 scientists who were members
of the Committce should be constituted into a
separate group or sub-committce and all these
subjects should br dealt with by them and
they should submit a report to  the  whole
committee and, as was inevitable, we more or
less agreed with everything  that they  said
because we had no better knowledge to suggest
anything. So, T am not saying that MPs
should be ruled out, I think perhaps  after
what has happencd the  sientists  themselves
would like that there should be some publie
men associated with it, But I think outside
scientists who aic not directly connected  with
the institutions must also  be there, There
should he a propetly  balanced  team which
shuold comprise  this  Committee  and they
should go into the matter as soon as  possible,
and the terms of reference should be  made
sufficie ntly widi so that they can examine  all
aspeets of 1t, Then only perhaps we may  do
justice—I o not  know whether we shall he
able to do—in the futmie to  other young
scirntists who may not have to suffer the same
fate as Dr, Shah,

SHRI VAYALAR RAVI (Chirayinkil)
1 fully agre: with my hon, friend Shri Indrajst
Gupta who has saud that the amenitits  and
faclties to the young scientists  should e
increascd and we should not take  them  into
nattow paolitical corridors or mahe  them sub-
jeet to the bureaucratic methods,

Shti Atal Bihari Vajpavee who initia-
ted the cliscussion has  alieady narrated  the
story which ledl to the sad suicide of Dr. Shah,
Of course, there were suicides even before,
but I consider the suicide of Dr. Joseph much
more gerious, Dr, Joseph committed suicide
due to poverty. It was poverty which forced
him to commit svicide. Govermment had
failed to give him more facilities, to enable
him to earn his own bread and to feed his
wife and children, DBut, unfortunately we
parliamentarians and the public weie unable
to go into the matter deeply when Dr, Joseph
committed suicide, Now we are only thinking
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of the frustration or humiliation suffered by
Dr. Shah,

I do want the House to consider that the
ICAR had done great service to the country,
We are having rescarch activities in so  many
ficlds, We arc having research activities in
the agriculture, medicine and in space ficld,
But except in the agricultural field, we cannot
say much aboul rescarch in other fields, In
the space rescarch or medical research or
industrial 1escarch we have not made such
significant progiess as we have made in the
agricultural field,

SIIRI VASANT SATHE: It is not neces-
sary 1o make such comparisons, and bring
down the scientists in the other ficlds.

SHRI VAYALAR RAVI: It is in the
field of agricultural i1escarch that we have
made significant contributions, and in fact,
our green revolution is the result of those
rescarch activitics, So it is necessary Lo project
the importance of ICAR.

My hon, friend Shri Indrajit Gupta had
refared to the arrest of the American scientist
working here when he was fleeing to Pakistan,
These are all things contributing to the situa-
tion that annoyed certain people of Public
Law, For the last two years, there has heen
a consistent attack mounted against the ICAR
from different corners, So, I would submit
that we cannot judge the ICAR on the basis

of a single incident,

Anyhow, we have to think about what has
to be done in the future, We have to think
of the scientists of the country in such a way
that they would be dealt with in such a way
that they ean concentrate their energies on
scientific activities, The Government must
movide them more facilities and amenities,
But unfortunately, I have to say with great
regret that the entite scientific community of
the country has divided itself into different
groups fighting with cach other for their
own positons. They are more concerned with
these things than with research activities,
That is the whole pity of this country,

I know that Shri Atal Bihari Vajpayee
never makes any false allegations, But unfor-
tunately I have to disagree with him on this
occasion, I am sure he will agree with me
that every scientific achievement is subject to
debate; it has always to be debated in
diffcrent forums by the intellectuala and the
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scientists, and it will be disputed also on many
an occasion. So, we cannot come to any judg.
ment at once, S0, we «cannot say that the
different claims made by the different scien-
tists are bogus. So, I have to disagree with
him on this point.

Unfortunately, the names of Mr. Menon
and others have been dragged in the other
House, and different persons have been singled
out and attacked, I know some of them
personally, and I would like to take this
forum to express my own feelings on this
occasion,

One hon, Member has asked whether the
secretary of the ICAR is a scientist. No, he
it not a scientist. Shri T. N. Kaul was the
secretary of the ICAR ; he was not a scientist;
he was not a doctor also. With regard to Mr,
Menon, I just like to quote one paragraph
from the report of the Issac Commission, the
one-man commission  constituted Ly the
Government of Kerala to inquire into allega-
tions regarding the Kerala Agricultural Uni-
versity,

The Scerctary of the ICAR has been sum-
moned four times to Kerala by the Commis-
sion. He hadto go to Kerala, Otherwise,
the court could say he was not respecting the
court. 1 quote from what the Commission
said :

“I record my gratitude to the Indian

Council of Agricultural Research, New
Delhi, and its very able and energeitc
Secretary, Shri K, P.A. Menon, for all the
assistance that I have derived from them,
The ICAR had been good cnough to
arrange my visit of the agricultural uni-
versities and other allied institutions,
Shri K.P.A. Mcnon, in the midst of his
heavy official work, spared time and
accompanied me while visiting some of
the universities and iustitutions, He
inspected the lands at and around Man-
nuthy with a team of experts and furni-
shed a Joint report, expressing their views
regarding the nature and extent of the
land required for the Agricultural Univer-
aity and the selection of a proper campus
site. He evinced great interest in the
establishment of the Agricultural Univer-
sty in this State ; and I have received
invaluable asmistance from him in my
work.”

This is the comment by Justice Issac of
the Kerala High Court, I hope my friend
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will correct himself about the doubt he men.
tioned about this matter,

I am not taking any more time. I am
concluding by saying that I agree with Shri
Indrajit Gupta in his suggestion regarding the
future set-up of the scientific institutions
including the ICAR.

SHRI K. S. CHAVDA (Patan) : Mr,
Chairman, Sir, Dr. Vinod Shah’s death this
is the fourth case of suicide by scientists work.
ing under the ICAR because of frustration,
because of dissatisfaction over the denial of
opportunities for promotion,

In today’s ncwspapers also, there is one
case mentioned. It has appeared in the Indian
Express of today. It says that Mr. T. S,
Raman, a biochemist in the Indian Agricul-
tural Rescarch Institute, has sent a  telegram
to the Prime¢ Minister today—that is, on the
24th—urging her to “intervenc immediately”
in the affairs of the IARI. Copies of the
telegram have been also sent to the Union
Agriculture Minister and to Dr, Swaminathan,
the Dircctor-General of the IARIL. In the
telegram he has said that he is “being perse-
cuted and made desperate. Under intolerable
mental strain. Intervenc immediately,” This
is the telegram.

AN HON. MEMBER : Is he alwo going
to commit suicide ?

SHRIK. §. CHAVDA : The Government
should take care so that he would not commit
suicide. This is also another case. This
scientist is also Joint Sccretary of the IARI
unit of the Association of Scirntific Workers of
India, which published the Young Scientist
Bulletin last year, in which certain claims of
the institute were challenged in an article:
‘Agricultural Research—Claims versus Reality’,
This has appeared in the [Indian Express
today.

Sir, there are general complaints that
promotions are made on considerations not of
merit. There are examples. Sume of the heads
of the departments are sclected by the Select-
jon Committee not belonging to the concerned
disciplines. Then, the question is, how they
can appreciate the research work dane hy
scientists working under those people.

I am giving onc example. The head of
the Agronomy Department wha has got a lift
after superseding the claim of othcrs is basi-
cally a plant physiology man. .And we know
that Dr, Kbursna's request for a junior posi-
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tion was turned down by the institution,
But when he got international recognition in
the United States of America and when he
got the Nobel Prize, then they repunted the
loss.

T would likc to read onc more news item
which appeared in the Evening Nows of Friday,
May 12, 1972 in which it is mentioned how
they choose the men. It is by a Selection
Committee. A Selection Committee is set up
by the ICAR, and the Chairman of the Selees
tion Committee is appointed by the Govern-
ment on the recommendation of the Director-
Geneial of the ICAR,

SHRI C. M. STEPHEN : We are not the
sclection Committee for the Member to argue
anybody's case !

SHRI K. S. CIIA\VD\: I am giving
the facts and ir is for the Government to reply
I am holding no brief for anybody. There is
a question here ¢ “Can a non-scientist hold a
senior post, essentially meant for a  scientst ?
Yes, at least in the Indian Council of Agricul-
tural Rescarch.” Then that paper gives the
example, The Council needed o person to
fill the post of a research officer (planning)
and without bothrring ahout selection rules,
the Council authorities promoted a section
offices to officiate in that position and he was
allowed to continue for over 1} years. He
gives another example, but I shall not take
the time of the House in giving more examples,

D:i Shah’s letter says something regard-
ing the Director-General, 1egarding appoint-
meuts and promotions and so on It is fo the
Minister to reply whether it is a fact or not.
The letter says : the Duector or the Director
General seldom  hhkes to hear complaints
against the heads of departments or officers ;
mediocre peaple are 1eciuited in preference
to candidates with expelience, energy and
drive merely because they have the Lact to
keep the higher officials close to them by
fair or foul means. He further says : a person
with idcals is always victimised when it comes
to promotion or employment. Even their
achicvements shown in their reports, the
contributions made and their programmes of
future work were changed so that they do not
appear outstanding. That is the position of
the ICAR. Therefore, I rise to support the
motion that the Government should appoint
a committee to enquire into the working of
the ICAR and IARI, the service conditions,

recruitment, promotions, and so on.
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MR. CHAIRMAN : Shri Nahats-—not
speaking ; Shri Unnikrishnan.

SHRI ATAL BIHARI VAJPAYEE : All
from Kerala ?

SHRIK. P. UNNIKRISHNAN (Badagara) :
I thought that Kerala was as much a part
of India as U.P. or M.P. and it does not
lie in the mouth of Shri Vajapyee to say this ;
at least I did not expect a respected leader
like him to say so.

SHRI ATAL BIHARI VAJPAYEE:
‘What have I said.

SHRI K. P. UNNIKRISHNAN : All
fiom Keiala , . . (Interruptions)

SHRI ATAL BIHARI VAJPAYEE : kt it
a statement of fact.

AN HON. MEMBER : He said in a
light vein . . . . (Interruptions)

SIHRI K. P, UNNIKRISHNAN : The
unfortunate suicide of a very promising
stirntist has led to a debate on the function.
ing of the Indian Council ot Agricultmal
Reseaich and its subsidiaty organisation the
IARI in both Ifouses of Parliament. It has
generated a lot of interest in the Piess and
among the public. All deaths, as John Donne
paid, are a loss becawse “it diminishes
humanity”. Death 1s tragic, sulcides aze the
more s0 because it makes you think about
the compulsions and inner urges of human
mind. When Marylyn Monioe, the noted
American him star committed suicide yeais
ago, it made many of us think about the value
system of the United States of America and
its socinty. But the Parliament of a country
which ought to be concerned with institutional
framework and policy cannot be allowed to
be swept of its feet by sentimentality : there
is a lot of cheap sentimentality in this country
and I am sure at least Mr. Vajpayee will
agree with me that it is not part of Bharatiya
Sanskiiti. Manliness was part of Dharatiya
Sanskriti To judge all issues on a sentimens
tal basis results in complete loss of perspec-
tive and it does not befit the Parliament of
this country. Unfortunately, this is what has
been going on during the debate about the
ICAR, both here and outside. This is going
on not only inside the House but alo outside
in the press and among the public,

But, unfortunately, the debate has provi-
ded more froth than substance, During the
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last few years, if there has been a single
achicvement on the Indian ccomomic front
and on our developmental front, it has been
on the agricultural front. I concede the benc-
fis and achievements of greem ‘revolution.
1am onc of the sharpest critics of the green
revolution because of its social costs and the
social tensions it has generated in the Indian
village scene. But that is not to deny the
contribution made by our agricultural sciens
tists. ¥ there are certain social mal-adjust-
ments which have come up as a result of the
green revolution, it has to be remedied  clses
where and that is the duty of the Parliament
and the policymakers to remedy them. But
the blame should not go to the poor scicntists
of ICAR. They have dune a tremendous
service for the country and to a certain extent
even helped us to win the war becausc it
made us a viable entity at a critical juncture
of our history.

Dr. Austin, my friend, referred to ‘Famine-
1975, There were many prophets of doom
who said that India would collapse under the
weight of famine. There were some friends
here who felt in this manner and some of us
even felt so. But, more than that, the United
States of Amicrica, their mass media and their
scientists felt so. That was the importance of
Dr. Austin’s qguotations from Paddock Bro-
thers book **Famine-1975." Except for a very
few like Nurman Borlaug, gencrally the ten-
dency among the Americans have been to
run down the contribution of Indian scientists.
1 am so sorry that some Members and some
Indians should have also joined this and tried
to decry Dr. Swaminathan and his eminent
team of colleagues. The whole point is that
under the guidance of Dr. Swaminathan, Dr.
Pal and other officials of ICAR, they have
been able fo give: a positive re-orientation to
our agricultural effort. It is not their duty to
concern themselves with the policy frame-
work of development and distributive justice.
It is the business of the Government of India,
the political leadership and this Parliament.
Itis not the business of the ICAR and its
officials, If we have failed on those fronts,
we have to remedy them and e shall soon
remedy them.

Sir, there have been some references also
about Dr. Swaminathan. I felt it was wvery
tragic. Dr. Swaminathan is not where he is
today because he happens to be the son-in-
law of somebody or he has marricd somebody.
He is there because of his own eminent con-
tributions which bave not only been acclaimed
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in the Western world but alio in the Sociabist
world including the Czechoslovakian and
Soviet Academy of Sciences. It is such a
scientist, because somebody somewhere unfore
tunately committed suicide, is being pillorised
and this is what 1 referred to earlier as comp-
lete luss of perspective.

Sir, unfortunately, there arc disgruntled
scicntists in this country just as there are
disgruntled politicians or just as there are
disgruntled elements in other sections of
sucicty. But are we to be guided by thosc dis-
gruntled scctions ? If you say that there are
genuine reasons for this, they must be  solved,
I agree with that-but we should not be guided
by them, This is, unfortunately, what has
been going on.

I want to know specifically about an asso-
ciation which parades itsell as the Associa-
tion of Scientific Workers, Of course, it had
even the blessings of Jawaharlal Nehru at one
time but now it consists of completr nincom-
poops who have not contributed anything
worthwhile to the Indian agricultural efforl
Many of their leaders have not even wiitten
a paper during the last ten-fifteen years.

I also want to know, while they have ulso
gonc to many friends of mine, whether they
are bringing outan wmgan called ‘Young
Scientist’, which some time ago came out with
charges against Dr, Swaminathan, Shri Menun
and everybody. There was also an  intciesting
gentleman called Ahuja who was a part of
this and suddenly he disappearcd and I undes-
stand with reliable authority that he has been
later found to be a UIA agent. I want the
Government to tell me, is this a fact ? What
was Ahuja doing with Kathawate and other
groups of disgruntled scientists and association
of scientific workers? Every member of the
apsociation of scientific woirkers disowned
responsibility for this article and said, *‘we
have nothing to do with this association or
allegation.” I want to know what is Ahuja's
role in this,

That the whole problem of promotion,
selection, ete. in ICAR has to be 1eviewed
afresh, I am glad an opportunity has arisen
to do so As Mr. Piloo Mody pointed out, we
are bound by the hierarchical system. More
than in any other country, there is a basic
element of inequality and hicrarchy involved
in our socicty. In any society it is bad, but
more 80 in our socicty, As Mr. Sathe poiuted
out, we think in terms of Secrctary to Class
IV. There are separate houses for Secretaries,
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Class IV and for everybody, based not on his
contribution to society or his social achicve-
ment, but based on incquality. This problem
cannot be solved by Swaminathans or Menons.
It will again have to be solved by palicy-
makers and Government, Even the Indian
social milieu isinhospitable toscientific temper,
because our social milieu has respect for
babas, vibhutis, etc. Unless we change the
whole sct-up and attack the root of the pro-
blem, we are not going to solve it by attacking
some scientists or some officials or ICAR or
any part of Government. Modern scientific
rescarch work is urganised by effective teams.
Team work plays the most crucial role. That
alone can produce scientific results. That
has been the experience of the western world
as well as the socialit woild. Selection and
evaluation of performance will have to be
based on what I would call non-hicrarchical
basis. Why should there be u head of a divie
sion? There can be somebody who can guide
research and e can get any amount, Rs, 2000
ot 2500. But there must be a new approach to
the whole problen, instead of giving room for
scientists like Dr. Shah to commit suicide,
because he was not chosen for xyz post. Dr.
Rajendra Prasad was considered to be very
good by the committer, So was Dr, Shah,
but there was 10om for only onc. Our whole
approach to the problem of scientific person-
nel is absurd and wrong. It can only be done
by the policy-makers. Ihere is no point in
attacking any of these unfortunate gentlemen.
It is unfortunate but very interesting to find
that a large number of assorted individuals
and groups have come forward to attack ICAR
and the Ministry of Agriculture. It includes
politicians of the right, Normally they have
never shared anything with pscudo-radicals,
but as far as this attack is concerned, they
arcon the same side as also the disgruntled
sclentisis, those who have not contributed
anything and still MIs keep on writing letiers
asking that they should be given promotions
even though they have not done anything
during the last 15 yeans except to run down
this or that scientist, ‘This unfortunate politi-
cs of the scientists has 1o be ended, justas
the scientific work of the politicians will have
to be ended ! We are not the people to decide
in this House about protein content or mole-
cular biology. That must be left to the scien-
tists, This task cannot be takea over by my
colleagues in Parliament or political parties,
What we can give them is a positive policy
frame-work as well as a genuine concern for
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the scientists and his work. 1 am sure with
this changed emphasis, the minister will be
kind enough to institute a probe into the whole
thing and I am sure once again ICAR will
be able to make its contribution to national
well being, just as any other scientific body.

SHRI J. B, PATNAIK (Cuttack) : Mr.
Chairman, may I raise a discordant note to the
trend of this debate. While I do not want that
an idea should go round that this Parliament
glorifies the casc of a suicide, at the same
time, Ido nol want that the idea should to
go round that this Parliament completely
brushed aside a very serious case of suicide
by an eminent scientist,

ICAR has done very good work and has
contributed to the self-sufficiency of foodgrains
in this country. It has many glories to its
credit and it should be given credit when it
deserves il. At the same time, in its admi-
nistration if certain things bave cropped up
which deserve to be criticised, and this ecriti-
cism is not being made fairly in a democratic
set up, I think this Parliament does not do its
duty towards the country. This sort of
ctiticism at times against a scientific institu-
tion which has grown to a very big organi-
sation in our country, whether it is a corpo-
ration or an autonomous body, is guod.
Certain  things have been found out
which require to be clarified. This spring
cleaning is certainly good in a democratic
sct up,

I would like to point out certain things
in regard to those appointments that have
become responsible for the death of the scien-
tist, I am afraid, I will have to mention the
names of some scientists because Dr. Shah in
his letter referred to the names of certain
persons, and that letter was quoted here.

SHRI S, M. BANERJEE (Kanpur):
That is because Shri Mahapatra is not pro-
moted, Remember this person is a gold
medalist,

SHRI J. B. PATNAIK : The person who
is holding the post of head of the department
of Agronomy does not hold any degree in
agronomy. He is really a B, Sc. in Agricul-
ture.

There are certain  points that are to be
clarified in this House. It is not a gquestion
of a particular individual. If a particular
individual becowes a cog in the machinery,
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and that creates this situation, then certainly
we have to criticise that machinery. It is not
a question of Dr. Dey. I am stating certain
facts which have become responsiblc for the
present state of affaim in the ICAR. This
gentleman was first appointed as Professor of
Agronomy, superscding two seniors who were
highly qualified in the subject, namely Dr.
Mshapatra and Dr. Dastani,

MR. CHAIRMAN : I would suggest that
to the extent possible he can avoid names
and give designations.

SHRI ATAL BEHARI VAJPAYEE : Sir,
how can you prevent him from mentioning
names 7 When Dr, Swaminathan was praised
to the skies the Chairman did not objcct. So,
how can there be any objection when they are
criticised ?

SHRI M. C. DAGA (Pali) : We are dis-
cussing a personality,. He is mentioning Dr,
Swaminathan and Dr, Shah. We should think
what we should do about it. Wec must make

an inquiry.

SHRI J. B. PATNAIK : The first shock
to Dr. Shah was when he was superseded by
some person who was less qualified than hime
sclf was appointed as Professor on an ad hoc
basis. Another thing was that this professor-
ship was not advertised during the period
when he held his professorship and he was
confirmed in the post. To the post of no other
head of the department has a person been
appointed on an ad Ao basis, and that too he
has been made permanent in the post. This
has become an exception only in the case of
this gentleman.

After the death of Dr, Bains, this gentle-
man was again promoted to the post of Head
of Agronomy and he was appointcd vn an
ad hoc basis, This was the sccond shock to
Dr. Shah. This gentleman was junior to Dr.
Shah and yet he had now become the Head
of the Department. After some time the post
was advertised and the qualifications required
were mainly two., One was a doctorate in Ag-
ronomy, relaxable to M. Sc, degree or equiva-
Jent postgraduate qualification in the case of
candidates of exceptionally distinguished record
of productive research.

(2) 10 years experience in Agronomy as
evidenced by published work,

This gentleman—I am not taking hisname-
had neither of these two qualifications, The
then Sscretary of Agriculture, BhriT, P, Singh,
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I understand, advised the I. C. A. R. not to
call this gentleman for interview as he did not
possess the essential qualifications required,
But hc was called for interview., The Govern-
ment may say that he might have heen wrong-
ly called for interview, but the Selection Board
selected him. While no wrong can justify the
right, even the constitution of the Selection
Board was defective. For the post of the head
of the Department of Agronomy, an expert in
Agronomy should have been called from outside.
No Agronomy cxpert was called from outside.
Instrad, thuse who were called were Plant Phy-
siologists. As the Plant Physiologists arc birds of
the same frather, as this particular gentleman,
he was selected. So, he was selected while two
gentlemen who senior to him and head and
shoulder above him in terms of a brilliant
academic career and qualifications in Agrono-
my were left to their fate,

This was the sccond shock to Dr. Shah who
found his junior not only superseding him but
all the senior people in the Agronomy Depart-
ment to sit at the head. So, when he was
appointed to ths post, the professorship post fell
vacant and, in the Sclection Board, Dr. Dey, &
junior who worked under Dr. Shah sat in judg-
ment over his qualifications, He was the de-
partmental head and had a big say in the se-
lection and he sclected a Plant Physiologist,
not an Agronomist, This was the last straw on
the camel’s back as a result of which he com=
mitted suicide.

The whole chain of appointments has he-
come a subjcct of controversy. We are not go-
ing to defame any particular person. There
are many promincnt persons in this Depart-
ment who have contributed highly to agricul-
tural science in this country. We must certain-
ly praise them and whatever is due to them
must be given 1o them, This country must
have great regard for the scientists. But it
does not mean that when there arc certain de-
fects in the administrative set-up, if there are
certain cascs of nepotism, weshould excuse this
matter.

There are other irregularities which I
would like to point out, I have a painful duty
of doing this, In the I. C. A. R., there iz an
undermatric who has become a Class [ officer
in the welfare Section, There is one who is
the Chief Photo Officer without any officer
under him. A Geologist has got into this orga-
nisation as a senior agricultural scientist and
now he is in-charge of foreign aid. Fellowships
are distributed at will and not to the deserving
candidates,
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There are many instances of alleged pro-
motions. What I say is that we should not
ignore these cases of omissions and commi-
ssions. Therefore, the Government should
appoint a special committee of enquiry, Of
course, the Government has appointed a spe-
cial committee, I am thankful to the hon.
Minister that hr 13 now trying to enquire into
the whole set-up, But what I mean to say is,
to go into the circumstances of this special case
of suicide, there shoukl be a high-powered
commission with 2 person of a status of a High
Court judgr to go into the whole circumstances
of the suicide and suggest remediesand these re-
medics should be carrmued out by the Govern-
ment,

SHRI S. M. BANERJLE (Kanpur): I
only teequest vou that when the Minister rep-
lies, let him also 10 ply whether in the matter
of one promation, a Minuster of the Council of
Minsters alwy wanted to mfluenee Dr, Swami-
nathan {0 promote that gentleman and, be-
cause e was not promoted, he also incuried
the displeasure of that Minister.
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SHRI SAMAR GUHA (Contai): Sir,
I think, it woald be extremely unfortunate if
an impression is carried either in this House
«or outside that this debate on the tragic death
of one of our promising scientists is meant to
run down our scientific community or in any
way to denigrate them. On the contrary, we
should say that it is with a view tv uphold
their dignity, their research initiative and
their intellectual freedom, wunfettered, so that
they can have the pleasure of creative research
and creative work, that these discussions are
being held here. To me, the tragic death of
Dn. Shah is a sensitive Instance of martyrdom
for science, I should go a step more. 1 consi-
der it as a very delicate case of self-immola-
tion of a young scientist for the cause of
science, for upholding the ideals of science and
also for the scientific researchers,

18 hrs.

He was not a sort of melancholic person~
ality that he committed suicide, It cannot be
considered as a pathological case of melan-
cholia, Even beforc his death, even upto
the last mc t, he maintained his vignity,
calmness and composed balance. That would
be evident from the letter he had written to
Dr. Swaminathan, He said :

“T think it will go in thc annals of
the scientific research that a scientist has
sacrificed his life so that other scicutists of
his calibre, of his position, can have the
freedom of doing scientific work in a crea-
tive manner.”

,He wrote :

#] think time has come again that
@ scientist will have to sacrifice his life in
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disgust so that other scientists may get
proper treatment. I have onc request Lo
make to you....”

Please note the noble sentiment expressed by
him. He said :

“Kindly guard thc interests of persons
dedicated to scientific work."
This is the kind of the noble sentiment cx-
pressed by him.

T would have been happy if the Minister
in his reply in the Rajya Sabha would not
have mentioned alout the payscale Dr. Shah
would have enjoycd if he was appointed a Pro-
fessor. Ido not know whether it is known to the
Minister that he comes from a very wealthy
family that if he had chosen the profession of
his family, he would have been one of the
men of rich community, many in this country
would have perhaps envied, He had no
economic motive behind his self immolation.
The question of whether he got the post of a
Professor or not was secondary to him ; it
was the wurge of a scientist to become more
creative, to becorne more purposeful was his
principal idtal. Failure of this ideal agonised
him from within his soul.

1 would alsu have been very happy if the
quetion of appropriatenvss of appointment of
Dr. Rajendra Prasad was not justified by the
Minister. It is a roatter to be judged and
investigated, if you really want to enquire
into the whole matter.

In his letter, although it has been already
read out by other members, yet I want to
reiterate a single sentence of that letter was
written by him. In that letter he said 2

“Personal ideas will always by victi-
mised whenever it comes to prumotion or
getting employment.”

This has to be underlined. Ile further wrote
“Even their achievement reports, the contri-
bution made by the section as well as the pro-
gramme of future work were changed so that
they do not appear outstanding. Administra~
tive bottlenccks arc so many and sv humilia-
ting.” Really, by his death, by his sacrifice, he
has highlighted the whole problem of young
promising scientists. He has mentioned not only
the bottlenccks, he hay also accused the scientists
of underrating, even changing the bio-data of a
scientist, the creative of activitics, his statistics
and even the figures of a scientist. I do not
know in a scientific world a greater accusation
can be made than tampering with thedata,



247 Swicide by

[Shri Samar Guha])
figures and conclusions of a scientific rescarch

work.

I have innumerable allegations from the
Imstitute about whith we are discussing here.
Many outstanding sciuntists came, many young
professors came to sce me. Many young
researchers also came to me, I ask the Minis-
ter concerned onc question. Why so many
scientists, why so many young researchers
should come to us ? There must be something
wrong. It may be they are feeling that they
are bound by certain rules, they cannot
freely give expression to their grievances, and
this tragic occasion has given them an uppor-
tunity to speak out frankly to some Members
of Parliament.

I do not want to cnumetate the charges
against the Ditector or the Deputy Directon
or the Secretary of that Insiitute. But there
are allegations, inuumerable allegations, of
preferential promotion, of favowed selection,
of favowitisn and nepotism, of mal-adminis-
ration of worst (ype. Even some 1epoits have
come to me of mamal turpitude against svme of
those who are in chaige of certain sections, 1
do not say these allegations are ttue ; I do
not say these are wrong, But T only want to
say this. Here is the case of the dreath of a
person, the sacrifice of a scientist, the roartyr-
dom of a young promising scientist. It is the
national duty. it is the duty of your conscience
if you have any conscience, to sce that the
whole matter shonld be probed nto and
should be investigated, not only thionghly,
but impartially, withoui any prejudice, with
no other cunsideration but achicving frecdom
for science. His intellectual initiative should
not be hampered. The scientist must have the
feeling that hie can cieate sumething, that he
can have the joy of that cicativity, That is
the main considetation for a t1ue scientist. I
have many allegations that eminent scientists
were not given pioper places here, they have
to go outside, there arc instances of brain
drain and persons going abruad and getting
eminent posts there, but I am not guing into
that aspect now,

I am cxtremely soiry that an impression
is being created that Mr. Swaminathan or
Mr. Menon belongs to cettain territorial area,
and therefore they are some how malefically
involved. There is another person, Dr. P, K.
Paul who belongs to other State. Dr.
Swaminathan gave him many undue extensions
of service. Do you think T will not say that
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because I belong to certain territory to which
Dr. Paul also belongs ? There are grievances
against Dr. Paul also. I was told about some
kind of trio. Dr. Swaminathan, Dr. Paul and
Dr, Menon ruling our JARL I don’t know;
it may be wrong or may be right. But I
request you to go through the whole allega-
tions, the whole gricvances so that the whole
project of scientific research may be set right.

I have becn a humble student of science
and I was a research student of a very emi-
nent scientist. Dr. J. C. Ghosh. I did some
research work also I should say, Dr. Swami-
nathan undoubtedly is an eminent scientist,
one of the rare cminent scientists in India.
But Sir, a scientist is hke an artist or a philo-
sophet, Fle » scnsitive, he is delicate, he is
inwardly creative. He is by nature shy of
publicity. But unfortunately D1, Swaminathan
has cxcelled the politician in his craze for
press. An applied scientist should never go
to the press o radio beforc his results are
verified in the ficld o tested adequately.
What has he done, Sit ¢ For Sharbati Sonora
he has claimed 16,3 per cent protein content
and 3 per ceat lysine content. If il is so, it
is unigue achicvement, Immediately he goes
to the press ; he goes to to the radio and on
the basis of that he got the Magsaysay Award.
I don’t want to quote because Mr. Mancharan
has already dealt with it. But Sir, I am ex-
tremely sorty, 1 feel unhappy, in theoretical
scicnee it happencd that a 1csearch work of
the day, a finding o1 conclusion may change
after 10 years. On theoretical science that
conclusion or that rescarch may be challenged
ot could be completely 1cjected. But in
applicd scivnee, it never happens, Agronomy
is an applied science, Withoul testing the
rescarch findings in the field and also in the
other national laboratorics, he should not have
publicised the results, This result has been
challenged by an eminent scientist like Dr.
Nourman Boilaugh of Mexico, who is a Nobel-
Laurcate 1n agronomy and who is the Diree-
tor of the Maize Centre in Mexico, Is it
sumething not very commendable on our part
when it is said by him that these results were
not hurne out by experimental data or field
test ? But that has happened.

It may be that it has happened because a
scientific director does not really do all the
research work by his own hand. He has a
circle of researchers, and they provide him
with the data and on the basis of these data
he derives conclusions. It may be that certain
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rescarchers around him, some orbit of resear-
chers around him may have developed some
kind of flattery and provided him with wrong
data and on the basis of the wrong data, he
may have arrived at a wrong conclusion. But
that should not have happened. That is why
Isay that an applied scientist should not
rush to the press without making ficld ex-
periments,

The whole crux of the problem has been
very nicely put by Shri Indrajit Gupta. The
issue is one of the principles and systems,
promotion and sclection. Are the Government
going tou set out some principles and definite
rules, independent of the authaity of certain
ingtitutions, so that no personal flaticry, no
prejudice, no closcness, no regional considcia-
tion or any other except scientific merit alone

ould prevail ? That can be achieved only
if an independent authority is allowed to
make a choice or make a selection or pro-
motion.

The second problem, where also I agree
with Shri Indrajit Gupta, is how to coordi-
nate the different pieces of research and how
to tun the administration properly without
autheritarian contivl of a hicrarchy. Today,
there is a lot of gricvances against the adminis-
tration of the institute which we ate dis-
cussing.

Let the sacrifice, martyrdom and self-
immolation by a brilliant scientist, a young
promising scientist whu had the whole life
before him, who had before him his family,
his wife, children and everything, buw who
was inwardly so much agonised, who was
inwardly so much upset that he forgot his
family and his wife and his children that he
sacrificed his life, move us to positive action,
Consider the noble sentiment that he has ex-
pressed in his last letter while bidding good-
bye to Dr. Swaminathan, namely ‘Guaid the
honour, dignity and the future of dedicated
scientists’,

I would appeal to Government to institute
a real inquiry committee with eminent scicn-
tists, a few Members of Parliament and if
possible a few internativnal scientists alio, v
that in future no young scicntist feels that he
isin any way gagged but hc ficls that he
has unfettered freedom in his creative activity
and in his research work.

THE MINISTER OF AGRICULTURE
( SHRI F. A. AHMED) : I share the grief and
the concern which has been expressed by the
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entire House over the circumstances under
which this tragedy of cutting short the life of
a scientist has taken place in our country. It
is a matter about which I knuw every Mcm-
bet of the House feels very seriously, and they
want to discuss this matter not because a sui-
cide has taken place or a life has been lost
but because they want to see that sumething
should be done so that in futurc these things
may not 1ecur and the scientists may be allo-
wed to do their work unhampered in future.

Now, a number of questions have been
raised, but I compliment the Members of this
House that they have avoided bitterness, and
have considéered the subject not subjectively
but rather they have gone into it objectively,
and have given many suggestions in this res-
pect, I have taken notes of the various sugges-
tions, and whatever can be done by the Mini-
stry in implementing them will necessarily be
done.

The only point which requires considera-
tion here is : what are the implications of
the suicide committed by Shah ? What are
the implications of the letter left by him ?
These are important matters which require
consideration, That is why I thought that the
best thing would be that instead of ont or two
persons forming judgment, all these matters
should be referred to a Clommittee so that the
malter may conit in its true perspective be-
fore us and we may take corrcct decisions on
the matt1.

Sir, I would not like v go into the det-
ails of this letter, bt il the hon. Members
will be pleased to look at it, they will find
that three main points bave been raised by
Dr. Shah in his letter. One is, whether the
system of recruilmentiequires a second look,
That is a matter which he has raised in his
letter. The second matter he has raised is that
there issome rescarch of a doubtful nature and
that is given prominence whithout its bering
proved : whether it is 4 fact or not. The
third is that the supervision done by the head
of the division is wery unsatisfactory and
hinders the work of scientists, These are sume
of the important matters which have been
raised in that letier, and that is why, on the
8th of May, 1972, a statement was'made in
the Lok Sabha exprcssing the deep tegrets of
Government over this sad happening. Since then
many things have been said and published in
the newspapers which have done a fair amount
of damage to the cause of agricultural rese-
arch, for many things bave been said which
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are ill-informed or motivated. Taking every-
thing into consideration, we have decided to
take certain actions which I hope the hon.
Members will appreciate.

In the statement of 8th May, it had becen
indicated that Government proposed to appo-
int a Committee headed by an eminent scien-
tist to review the recruitment rules and pro-
cedures of ICAR and suggest suitable changes.
In view of the subsequent development

and what has been stated by the hon.
Members and the anxiety they showed
in both the Houses, the membership

and terms of the Committee have since
‘been enlarged.  Therefore, it has been consi-
‘dered desirable to appoint a retired Chief
Justice of the Supreme Court, Dr. Gajendra-
‘gadkar, who has kindly agreed at my persua-
sion, to head this Committee. Three other
members who have also consented to be asso-
ciated with this Committee are: Dr. B. D.
‘Nag Chaudhury, Science Adviser to the Minis-
try of Defence ; Dr. H. N. Sethna, Chairman
Atomie Energy Commission ; and third, Shri
B. Venkatappiah, Chairman, Rural Electri-
fication Corporation Limited, New Delhi. We
are likely to appoint another member, but
‘at the moment, I am not in a pesition
to give his name. I shall do so in the course
‘of a day or so.

To be specific, the terms of the reference
of this Committee would be:

(1) To examine the underlying causes of
the suicide of Dr. Shah with parti-
cular reference to specific and general
points raised by him in his letter of
May 5, 1972, addressed to Dr,
Swaminathan.

(2) To review the recruitment and per-
sonnel policies of the Indian Council
of Agricultural Research and to sug-
gest measures of their improvement.

Hon., Members would agree that the
terms are fairly comprehensive and should
take care of all reasonable matters—

SHRI S. M. BANERJEE: Promotion.

(Interruptions).

SHRI F. A. AHMED: They will all
come under it. Please listen
finished,—which must be considered with
speed to the satisfaction of the large majority
of agricultural scientists involved, It would
not be worth-while to investigate every single
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case of termination of service or promotion
and supersession in the last five years, as has
been suggested by Mr, Vajpayee,

SHRI ATAL BIHARI VAJPAYEE:
Make it for the last two years then.

SHRI F. A, AHMED: If the proposed
Committee finds that there is any further
detailed investigation necessary, it would cer-
tainly recommend or may as well, with the
consent of the Government, enlarge its own
scope. DBut it would be futile and utterly
calamitous to question every single promotion
or appointment in the ICAR merely because
a few people have made sweeping remarks
without basis and without full information.
Some of the hon. Members have, on warious
occasions, referred to some specific cases, and
I have looked into them. I do not fcel there
is any warrant for sweeping condemnation of
the personnel policy followed by the ICAR or
question the intellectual integrity and impar-
tiality of the large number of scientists who
have constituted these various selection commi-
ttees and been responsible for appointments.

Since this committee has becn appointed
with these terms of reference, I thinkit will not
be desirable for me to express any opinion one
way or the other with regard to various names
and suggestions which have been raised in the
course of the discussion. I hope the House
will be satisfied with this.

SHRI S. M. BANERJEE : Why not asso-
ciate a Member of Parliament?

SHRI F. A. AHMED: One member is to
be appointed ; let me consider. I have already
announced the names of the members of the
committee.

SHRI INDRAJIT GUPI'A: Would the
Minister consider drafting the terms of refe-
rence in such a way that it would not preclude
consideration of the role played by the foreign
agencies with which the ICAR is tied up.

SHRI F. A. AHMAD:
that.

I shall consider
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wifgn ? A gfe-wfa & arosm
FT ATfr At 9T & @ war v
qFAT | dwfaEr ¥ grark oy aEws
3 fr ot eranfi w1 Y &, o e
F1q% g 1 §, ITF qrErH anvey A
ST | FH G g AAAT FT AT qMO
@ &, afea dwmfwr ¥ gay aoi-sqaear
Fw 77 @ g W A g, ok
8 wrf aw-avi ¥ 21 w@ Feafr ¥ foara
1 faFra a8 g1 A%ar, TA0 A dwfn
1 affar ggfeT @ A o gaar TR
qAwaT g fr AT WTRA 9T OF AY 3T X
fagre ¥ Y srasgwar &1 & s
i g a2 wad-sa% gFr o4
W A HTATTAT R A A FAF
71T ¥ g7 F TIEA) B I9% ATY T

— - —
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TRE W ¥ qR-q7  FRE q9A qrfirew
1 qu A 3R 5T s N waw
N 779 FW N FrAWFAT T 724

MR. CHAIRMAN . Does he want to press
substitute motion No. 27?

SHRI ATAL BIHARI VAJPAYEE: No, I
want to withdraw it

MR CHAIRMAN. Is it the pleasure of
the House that substitute motion No. 2 be
withdrawn ?

SOME HON MEMBERS* Yes,

MR CHAIRMAN* Yes, 1t 13 withdrawn
by the lrave of the House

The motion was withdrawn by leave of the House.
18,30 hrs.
The Lok Sabha then adjourned tll Elsoen of the

Clock on Friday, May 26, 1972/
Fyarstha 5, 1894 (Saka)

Tej Kumar Pres (P) Lid., Lucknow—22.6-72—-1010



